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State Insurance (Central) Rules,
1950, the Members of Lok Sabha
do praceed to elect, in such man-
ner as the Speaker may direct,
one Member from among them-
selves to serve as a member of the
Employees’ State Insurance Cor-
poration which is being reconsti-
tuted.”

The motion was adopted.

RAILWAY BUDGET, 1858-50—
GENERAL DISCUSS]ON—
contd.

Mr. Speaker: The House will now
‘esume further discussion of the Rail-
way Budget. Out of 15 hours allot-
ted, 4 hours and 40 minutes have al-
ready been availed of, and 10 hours
and 20 minutes remain.

Shri Ganpati Ram may kindly con-
linue his speech.
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Mr. Speaker: A number of hon.
Members have given their names.
Every hon. Member would like
to say something relating to his con-
stituency, e.g. need for over-bridges
difficulties in regard to other matters
and so on. Therefore, I would appeal
{o hon. Members to confine their re-
marks to ten minutes, if possible, so
that as many Members as poassible
may have a chance to speak.

Shri Bimal Ghose (Barrackpore):
During general discussion, we shall
not probably be referring to indivi-
dual dificulties, and ten minutes would
rotibe a fair~allocation of time for
general discussion
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'

Mr. Speaker: If I find that an hon.
Member is not confining himself to in-
dividual or local matters but is speak-
ing on general matters, I will allow
more time.
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gt ¥ fag Srwd ¥ gHE aw
wgTe AT FIEMT qgad  WTANOS
1 A & agaw § St 9d s
¢ 39 97 0 &l W ag fewa Y
21T oF acw @ f@ A mfew
ey & W g8 ACE A9 9T A
¢ fres oy yofes o & o
R T oF 1F 52 A% T @M
qear ¢ 1 qg A IAAT ¥ WK
g wfywfal & aor ¥ f5 s
fasr a1 wex fawr awe @ foad
T g fear wm@

W 7 A% feamr § B for o
FEETE AAAIL ATEA F IgHRA
B W 9T 3@ T Ay o ], A
fr @81 9 8 @@ 4, 7% wrearen fxar
a1 ff aetEr Y@ ¥ fawa ®
qEWEN § A TAA a9 waw
TF @ Sreent FaT fem w0
@ rEwn aga A § 1 IAw
FAT TN AETEAT &1 Wg Y
gl TT Y % e A AT Taw g
@ T AT agE @ ¥ WA
T 9 F$ AATRRT & o Ay
et 9% W W A ¥ A wed
A WX aeE W AH
¥ Y ared wwe fradt § 1 W
folt v e Y qg g AT
) el ot { oag W A BN
wveares fear a1 fF o A 8
Y T F 1 T THE WH
9 qF g LOA IAA I
m;ﬁm_ﬁwgaﬁ«rtm§
e ol v e e g iR agt &



2693 Ralway Budget— 27 FEBRUARY 1988 General Discussion 2694

[sh awefs T}
W@o@ﬂot{omﬂmm
¥ gRWT ¥ uw AWMy W A
® qraiur gy & o wowgfE
TN arw §F  ¥W T A eqre famn
Fam )

g § W fAm & wEww ®
ag st &t fr waf & agTw AW
T qzew, foediey, e, 9
FGHITEL OF T qTEA WAt AT |
R gggam N felt @ 5
IEET 7 A Frar W arew @ 1 AR
9 qwe ¥ & g% argA 71 #1 fow
A F@r & TEx A W oeaw oW
s wElwa wIen 4w g fro9e
TGS FT §9 FAOST ILT FT IAGT HY
WEWFAT 1 T F T N T
1

aq @ A gk ¥ WA fawm
# gfemt F1 A Y a9 g
oM AElad AT AEAT 1ol
N ImIm ¥ fram rene A
A P8y W g @t gl é wm
ot a5 efera 71 3/ QU A&
fear o &1 3w 9 ¥ fA afe-
T 4wl & ST SR TR
qu a@ A @ 1 @@ aw A
¢ SR = R ®) adE 7 Ty
2 IR A gfaet A "Ewr Ay @ o
qg & T 3 § o I AW
om ifgd ar a® @ wQ g e
&1 o @ T e ¥ # gl
N ger g & 1 Al T
s e wgd s e
g 3 @ ww fear mar 3 4 @
ey} ¥ gfoom gwell § AR
am # d fis W2 § foeelt sy
¢ ol de aew wg @A 9w
fr gfioor) w1 e Rear ma, feelt

g gf, s I Wt F gy
FT T AT QT g el o
Yud Aaew Wt o ¥ W fokR
T Ay mft R o ol
R F Jw A wit off Afiew
Ia% arx s o Foid oy
Ny & g g froow gifem
ar uF dwte gra qg e §f 9@
fF & 20uR ¥ A (e¥s aw et
g eret g o IR feaw gfromy
Y var gt |

a9 @ & 7 v e g fr
ffad Y93 siew @ & 9w oft
afed § gfor f nen aga
T T AA Y o F oW By A A
st gfcat Y avw ¥ a7 qon wren
gefof g wm e w g
7 R owr % WE oAt w
F A9 3 A gIFfad X "I
Z Far s e o Alr@q &
s fr gt frdedem ox I fem
T @ AT A PN @ a4
ik 3w fod & 4 fr aferss &
AY TYTAAAY FWAABITT BT § AR
fmr smd 1 mar fReAy 1 wEm
# O qF a6 A & I wwd
731 a8 Fa o # fr efoew wgeh
aAEET AR & Wi 3w
s wgaE g fF W
¥ i oyraee FATeEE
pay & aefadwr & oo omar nfgda

#omt &t az N Rwrag 2 R
I A 7 fordae a8 fear
art i owlY v ar & v A fem-
' TR § uw fong foft oY fie
i et oY 7w ¥ 72 ox fafh
N TF AT A7 v § fn shRew
F R F A gheort & agforaa froamd s



a69s  Ruiwey Budget— 27 FEBRUARY 1858 General Discussion 2696

#fier dur ar g 2wy over @ ¥E
am § fie fareelt R o g e
foad 7% wrelt ford ot It oot
& W21 weT g fimar s anfed o
ag v X o & fe g faforedy &1
A FEAT QR F qRX A TG
& ot sehirdam 3 A fawar qmam
R ¥ 7 ©F Fg YU FRA QUL
gt | I fadrrt fear mar 1 IR QE
ghoom diwdr ar Wt drefte o< ar
#fier forez @ IaaT ATH ¥y a1 AT YEAT
forar o1 1| WA wfgwfay § vy
et 3 fad 1 s femae
&y @ wfgfar @ ag foe &
fir SuET AT wyE ved R AT R 1
IUFT WX AL AT A 3uwe faar
a1 # qgm Wwew g o
FAT e FT 3gT 909 § | WOF
a7t 7 AHFTY I g9 aE N w9
wThem FHE | W aE A
ay gfaamit i< fro wvo ¥ @A
g1 ot gfomt &7 a<fade 7 faA
o af faa qer 1 W ad
grg @ a1 IaE fodaw s
# g Agr graTm

aq @ 7 3g o1 fEagw s
g g B oF wfeRs o S
iy e frar oma foree ag 0
fem o fF ag 3@ fr 9 fawmwr &
forft deiy  moed gt € oW
R & frAdr & glomt s @
grar & s rawy o g geq 7
amad dm At ¥ gg Y arear s
fe &t oft o focRTw &1 QU W
% fag gurr fed m@ § o e @
T ARA RN

§ wF oam A oavs W A

am wfoa Fon agm ) gfaa
A W g ATy Ty

frwr o iR Iy agw -
mfrar @t & 1+ Y i o
gt % fed s 79 e o
aaifeqfas w1 #Yer faar and 1 gy
qar frr am & e § gAwr
fomamg® ®ver @ AT a1 "/

W F AR d T aE Ao o
frm & aefam gorgr o aww
WERT T WgT g ) agF ¥
wifefad & =wra FF gurgn § WK
IGH! AAGAT AN G AW A
g ¢ B vargrare & uweew s
tf e s s d =@
& T ot g v gfeEt
¥ AT gUTYE ¥ SYEER faT Irar
¢ TAEEY FRU gEA Az e
T AT AW § PAGT T T FC
et & A Yo o F o @Ay
9T Wt qrdt fred sy oo 8, ww &
gomt &1 @ | W § wfafor
¥ R 9T T HFT ok W
i €17 § TF  wsRe o gfc-
st wr dr fag e

- W & 9 gfewdew
& WE I AW F W ww
feor sgar g swagd fe e
TfISTH T X T R 1 qA wH
g ¢ fr 7 ofedes @@ oo
wqraT g1 & fF @ @@ e W
A 9T WA 216 TR
G g7 1w ag ofr W g
¢ faoad feeelt oix godt foeelt &
AR T quicd qeur & @y & |
g W TEd § wn ¢ fF o g e
& frwea gaT & @ 9w oam-
mrdifaeE §3v &1 W faur
¢, fq &t wom @ g &)
o gww wg ¢ B8 § o,
feest X qoEwdy A g T &



2697  Railway Budget— 27 FEBRUARY 1888 .. General Discustion 2608

[* woafa ]
sl WY f @ a1 awEd
w7y frm ¥ aifgg B va r
fodmm & o s 7 oogenw
B o wifgd 0 Ffew fawd
¢ fr owlifdes aef guene
= fa@aa g

WP o SA-TIAE &7 HAE §,
& ARG eEEly 7 99 a0E
o feamr 91 1 wfeaR S o
g W § 7 dediR AR AR
F g 7 39 1 fafed sarey iR
2 dfew ST A A ww e omar
URIREE TR FAE B § SR
& gw fawg & wwvaw faar ar
Q = qgH 51 e A s
far ar f& 99 & @ %7 ST
yoew, SfFw it o g wEer
T AT WE o g &
Ig AET WE YA & SRR
2 F T IF W OANES A
TR TET A, 1 T A
FawEr A F@ omam, @ f
wowg owAW ¢ & WE AW A
SE w0 g F A am A A
QO ==

wq & w9 #7 @ N =5
W aw oA g, W fF
Wa ¥ 59w o sEe I ¥
fafe 31 4 fA=A T 3w
g f& o1 @R 4r g s @
forey frwErd aga el R,
T Swmm § W it Srer-art
A g1 TF qE 9% FEQ@ 0F
wpweY mrafaal 1 sy Za arfgd,
9 f& 9w s A 7 IR e
8w WY # g O ¥aw @
o €, fom A acE wer s
T owfg@

¥ anrt gfondl ¥ w7 ¥
s & few w@ & g W
avar § fe s w4 el
Wk ife ) & g wEEr W
g fs afmfer ok #fe wr @
N gomr Iufierd  sosiEee
alt  for omar & 1 wmd aneR
FEIE & o myo wifww ¥ UK
w1 o of OF Wit g dawd,
foot S amey T 4R Ferar alt Y &
? wrewr s @ A< feer
g 5 Siffd oz dfe wy g W
thom oniEard & gees § ga
srefrY ®Y spiee for o o
I &% faw ww F g wnd
grsfeme gaR Y o ¥ fod dmFA
g Ramm saa g fe @ ol
arm o s o afafew 4 @
gAY FwdY @, I/ W1 T HFE 6T
s e & faay s aifgd o

gry frafy ag & f5 afeae o

g W afom aga fgd gh @ Wk
s g gfend 78 frw o &)
# Fadza oo wg g ol wg-

foeeTa o fodaa faar
W oww § owm
Mr. Speaker: Shrimati Uma Nehru

Shri Raghunath Singh (Varanisi):
I am waiting smnce yesterday, Sir.
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Mr. Speaker: T will give preference

to a lady Member.... .
Shri Raghunath Singh: Surely.

Mr. Speaker: . and that too from
Uttar Pradesh.
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Mr. Speaker: I will call Shrl
Vajpayee next.
& dfar qw: day. ...

Mr. Speaker: Order, order. I ‘nd
that so far no person has spoken from
any of these States: Kerala, Andhra..

Shri B. 8. Murthy (Kakinada—Re-
served—Sch, Castes): I am ready, Sir.

Mr. Speaker:...... Assam, Rajasthan
and Mysore. I shall call them one
after another.

Shri P. R. Patel (Mehsana): Maha-
rashtra, Bombay and Gujarat may
have different views to be placed.

Mr. Speaker: Let the Major States
come and then we will go into the
sub-division.

Shri 8. V. Ramaswami (Salem):
Madras also has been overlooked.

Mr., Spesker: Madras has already
spoken.

& W ww: wew wEe,
# 7g g7 o1 6 yAT awaTeY | it
T R vad & § AR 3 I
wAT Ay §) A F I wfy welr
wErfer wefw so g1 ¥ wrpf
wafay sxfer swar § i oF @@ wf
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g ofifeafs Aadank s o1 Y
T3 ¢ AR A TITF a7 N e
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gt ag wer war g fr gl
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avaT g 1 O Al § @ yg o
A gfecdderead &
AR TR W A AT g W feafy
ot Wi oo war ferfr § vt ooy e
R A A AR o
fratr® MraRk @ aRa M A @Y
a1 fx gar an T wwar
A9 tve § e g7 FRITEY 36 WY
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R 7T AT & g fwe wEd
T o g1 A Ve ¥ wa e Y
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W | AGT GET & §F X w9d
S @R { wgaT | guny v
FIT qgT T N ¥ M § @R
TSq GIET AN F A CF N2
fraior #Y fawifer 1 30 ava 04 »g
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A aw B wm ¥ gmemam
F ATYAY FT I@ET T Y ) TAEE ®
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IFET TET T ZET FT W qHA 7GY
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famifely 9 wgr &% v WRw ®
weaey §, 3¢ fraer w2w ¢, wyy aw
g 3, 99 fawife it awe e
fear wrar ofgd wix w7 fawrfea &t
w4 ¥ § T A0feEd |

T AR T 4 A A
Wy A A A @ ¥R
wgreg w7 arx fearar wwAn g s 9w
arer |\ fwfor & aefr 379 &
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wifom 99 =aer & g9 afeew
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dur fie ofr wivr e of % wgr W,
I § wely oy oferds T dvn
anfed

W & & fg ady amr w0 AR
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Mr Speaker: Shr1 Vajpayee
An hon. Member: There are 8o

/v‘any Hindi speeches

Mr. Speaker: There are two raiis on

!swhich the train moves One ral is
‘Hmdi and one rail 1s English

off wdt (as<egR)  wew
WY, WIRIFT R oS
ooy § 7y fawe e #%, § 7
g iy SR e A @
U9 § uor wegafa swe A §
fiw oy ofy g gl & 97 % fad
g ol werpfa & e €

& Mfexr g TR @R R
o

off woddt  aprpf W ol
AEET % TG A, I A WA ®
arg @ wifgd, fodm @ s
1 wowar, e Wik fafgear €
FRUgE AT/ g NG §

¥ Mfewr @ oy 7y,
oF faare wrsears | § 7 g Y W
feMgioR g TR e d &
o & wfy s e s g ? R
Tg Fg7 a7 fr forr spre @ Ol whsw
sfifafr & qrasd o @, w e

wfr 36 wgrpyf
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W @ T § 1 gT IR o wE
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andw § 1 W R e ey TP
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F ® AW T TE F7 QW 9T %
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wind ¥ waw B wM iy N
M A AT A A IF | @
T F T T Y e & oy it
frig fed 78 37 ¥ g9 § wrAdg T
HEET { W §AT H AT T &

qR T qRY 7 P §T & e
o § 5 9 oo offirost §
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3o WX % 4 favara da frqr wAr
afegd e 97 # 9% oF a9 frsderd
g | % o g fr Wd waraw wa@w
&7 7 "R J@% W% 9 FH W A
% OF T § g5 § Wl 9% 9%
T ST A ARG | T ANt A
OIS AR N I TRA
6 waHwaT § | N A avz W gE

Wt ST A &, ST W
a7 ¥ T gw FTX T Y gt o
g agst i e 7, foer 8 sifwrd
i enfirer & R o w7 dw wfuw &

T wft % W F=qY & why for ae
7 TTEF LT IR, qAw AT WL,
AT T 9% § 1 98 T W
ZeT ¥ AT Y AR w0 ¢ R Wy
) ™Y ] I9 & A o7 W% S &7
Fmr fiqr o ) frge a¥ Y g
gl mlme g X
fove & wraw frar s =fad

& W W wror A Wy A
Tra W wy Ay geard o W
I¢ ¥ TR |, 9 § WK faaa F oY,
Y A W A wdy € ¢ 1 gL Wy
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WAAT Gt § WX A Ay S F4-
arf@l # e 3z gfrafew &1 fasm
A W w1 T AE feA WA A
et g fr g od AR gfae )
avgar €r 7€ § = fF 37 qOgQ F7
fareare &t 9 § 1 afs agr gamA FOF
AT QN AMGL <A | IF g F1
a1 G 2T | TR F A Ao WK
TR § i@ qud o1 a7 39 gfemm
®Y fewrd go & 1 78 F1I0 § f worgY
R, sqartaE 7 fmr & wEay dar
gt § W i safe frrer €, s
&, I & WG T T AAT TE Y AT
qdft | g 7 §r Ju IR ww Y gfae
1 OF AT AT TG AT g
 wifwa g1 o g1 osww o fM oW
& gfma s anaar & € &
W AT Fed A9 X $99 qares
T G @y JinaT ® Y aErd
& & YA 9T @ fFAT AT @I
# wrer w7 g i @ Afy F ofedw
fear s1gar | wEER GNEA Al @
femr A et §, e ¥ fm Y |
TE FT "I agq &, A 9 WA |
frg & agra® §nt | 4 IU% WA A arew
T g 1 e ATSAT B qTTRA T
freft wawaT g SO W § o

0N @ & ®W w9 A N
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srregwaT &) AR ARt ST ® Wi
X g gwar §, Tee gt W gfe
® W 9T T | X9 A § wAraq
&1 g@ w7 Tifq 9 gHfra s
wrfgT o
13 hrs.

T td AR AgRT & waR
agw § A X wshafen & fag
§99 AT FT I foRard | 39 qraqy
8 O T A A AT (L TAQAT
&1 (EXY ® Atz Y § MaT IS
fiuw ag gore af@rd ger Wi gy
TR A LS B TER & N FAY
§ 3T fag gq g | wfwa
asgF g | afew fais fag 3z
QAT faFeT & §3 7 Y T4 § I T
w1 wg w7 ] fFar mar § fr 4 32
HIE A LEAS TF AT AT THE F
wggada fv 1917 a & anfea
AT ATET § AT FERE KT F WA
/T w3 AEd & 1 AU fraga §
Tz wafw «gF a7 § | ¥ WAt w1 7w
ATMT 1T AT 1 A W A LeNs
A% TLUF T AT GEAT ALY FCFHHAT |
S AT FIAAT T DY § I sqwe™r A
qraw gfEds FT § 1 99 geam
qform gt | 8 TR FH I F7 wfase
Ig4 grafaa § 1 I8 QU AT fear
ar =gy arfs & AwET & g 0F
qgq 9< faarx & g 1 gafag da
fade § 5 g@ 3¢ 779 &7 Qeys a%
& safi #1 & ®QA & fog w1d g
Ird WX A Ayt & ot fraw §
T wFafea S I T F g7 6}
fad amf 1 Wk A AGRA 7 I |
frw a<g & fedt & xavy agar o o
& TEeT A qwy fear & (4 ST @



1

2715  Railway Budget<« 27 FEBRUARY 1038

Wrwat e f fe S dvor & ey
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% &1 & FT FHATA § -7 9 57wl
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T & fameq o Y a qanfeaT F ammT
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feu, afe 7o 7 wfws 7 §m1 =11
A QY TFET LY & AT ATHI FT A
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9T I AR T wae fewr wmr €0
AR wrw & 5 ot wews & warten
Y 7l 1 UE wrHET aeE W § )
wft # fag oY fedwm o frgqar
T TaT 91 IEF A WA FY I foeg
wolt fear o anfeq ar, g «frra
foear war a1, IAEY wng gAT W W
¥ fad oF & 1 ww Afagr fGfads
afeax & o g T #) fgama
Y &Y IFA AT &Y | g AT FiEay
# § IR A wafagy & oy # o
I 1 O ¢ forez fistae ad farar ma
ar |

Mr. Speaker: The hon Menther's

f.me 15 up.

Shri Vajpayee: Being the spokos-
man of the group I hope I will be
given more time.

Mr. Speaker: I have given him six-
teen minutes already

Shri Vajpayee: Only, Sir

Mr. Speaker: All right, fou: wore
minutes

st qadfi - I & @@ =
R frrd oY 3 = #Y sig w0
W QR ¥ | fedeT & a9 PR A
w:fa gre a7 & wax 9w forgfie wy sher
T &Y FEHY I [ AR & gt wy
frgw w3 feur | 9 wwET T
T R AR wree & fE v A
' qwErar w1 F o v g
fE e ® ot ft e e TR
AT AT ® WY ITOT T FA
w1 wa g A A AR
® g & gy wae dur A W &
WA e o w1 yorew el s @
WSZTT % HTHHY 7 4 wigar §
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a720

Mr, Speaker: Shri Radhamohan -
Singh. After him I will call Shri B. 8.
Murthy. I must give one turn to
every one of the Groups in the Oppo-
sition. Therefore, Mr. Barrow will
not be called now; I must exhaust the
Republican Group, the Ganatantra
Group etc. and then I will come again.

Shri Radhamohan Singh (Ballia):
Sir, I wish to offer my congratulations
to the hon. the Railway Mnister. All
the literature about railway adminis-
tration that has been supplied to us
goes to show an all-round develop-
ment of the railways for which the
Railway Administration deserves our
thanks. Some friends have put in
a plea here that because the Railway
Minister has had to work under very
difficult circumstances he is only to
be pitred. But I am sorry to say I do
not agree with that view. I think
that because of the fact that he has
had to struggle under very difficult
circumstances and has come out suc-
cessful he deserves our appreciation
and our congratulations.

It has been truly said that the Rail-
ways are the life-line of the nation.
We have to remember that the Rail-
way Administration has to serve three
masters: the first is the country and
the people, the second the consumers
or the users of the railways, and
thirdly the employees.

Mr, Speaker: Order, order. Hon.
Members come and worry me, asking
me whether I will give them a chance
at three o'clock and so on. I am not
here to do that. Hon. Members will
take their chance, be here, hear what
other hon. Members say and try to
meet those points. I would request
them not to come here and try to
fix a particular time with me. 1 am
trying to give representation, first of
all, one round to all the Groups.
Another person from the same Group
wuich has been given a chance wsnts
another chance before another Group
has had its chance. And some States
have not had a chance at all. There-
fore, I am trying to distribute between



2721 Railany Budgei— 27 FEBRUARY 1958 General Dispussion 2723

(Mr. Speaker)

the various Groups and various States
and give preferenre to special inter-
ests, and then once again give anotner
opportunity. Therefore, I wouid re-
ques! hon. Members to kindly be in-
their seats, make the House full, take
part in the debate and follow the pro-
ceedings.

Shri Radhamohan Singh: Then, Sir,
the Railway Administration has also
to plan in such a way that it serves
all parts of the country. It has to
run through to our borders and also
to all areas, so that it may serve the
people in times of need and emer-
gency like floods and famine, It has
also to open out industrial areas for
development and to reach the coasts
for transit of goods. This is, what is
called, catering to the needs of the
country.

Secondly, the mtere ts of our pay-
masters, the consumers, have to be
looked to. I do not think that only
such amenities as are being provided
are all that have to be looked into.
What the railway consumers want is,
firstly, cheap and quick transport. I
am sorry to say that we have been
doing nothing 1n this respect. The
Railway Administration does not ap-
pear to be alive to the need for pro-
viding quick transport. There are
certainly some areas which are serv-
ed better, but there are other back-
ward areas which are not being
cared for. There the people are
made to pay the same rate of fares
even though it takes ten hours to
cover a distance of 50 miles. I would
request the Railway Administration
to look into all these things.

So many things have been said in
this House, I do not want to repeat
them. But I would like to say one
thing, that all that we say here
should not be thrown away. The
Administration should benefit by our
suggestions and should look into
them. They should consider whether
it is possible to carry out the sugges-
tions made here. This is a very good
way of getting so many ideas from all
sorts of people coming from all sorts of
areas. Year in and year out, from

this House as well as from the other
House, suggestions are poured into
the Administration but I regret to say
—hat 15 &8 very genuine grievance
which we have got—that they are not
locked into. I hope and trust that
our Railway Administration would be
more careful about them, look into
these suggestions and try to carry
them out. We shall be obliged if the
hon. Railway Minister kindly takes
the trouble to inform the hon. Mem-
bers as to what has been done with
regard to these suggestions. I think
it will be doing something good if he
takes care to oblige us in this respect.

I said, Sir, we have been doing
nothing for quick and cheap trans-
port. I would like to elaborate my
point by examining the figures that
have been given to us. If we look
from the administrative point of
view, in two or three years our
expenditure has increased by about
Rs. 101 crores. In 1955-56 we were
incurring an expenditure of Rs. 213
crores on railways and now we have
planned for Rs. 313 crores. But, on
the side of receipts I find that in
1955-56 we estimated to receive, or
actually received, Rs. 316 crores,
whereas in 1958-59. we are estimating
{o receive Rs. 407 crores; that is an
increa-e of Rs. 91 crores only. That
15 not efficient administration.
Whereas 1n three years our receipts
have mcreased by about Rs. 91 crores
our expenditure has increased by
Rs. 101 crores. This is a very sad
state of affairs. I would like the Rail-
way Administration to look into this
and see that the Railway Administra-
tion 1s run in such a way that the
tax-payers also benefit by this service.

The next point, which is not any
the less important, is about the emplo-
yees. The whole Administration is
run by these employees. No Adminis-
tration can be run efficiently and, cer-
tainly, no purity can be guaranteed,
unless we have a staff which is satis-
fled. Unfortunately, in our country
the cost of living has been rising, but
the ihcrease in the pay of the staff is
not able to cope with the zise in
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prices. There are also housing diffi-
culties and so many other things. We
are glad that much has been done,
but in comparison with that, much
more remains to be done. I would
like to say that in the interests of
efficient and pure administration it is
nccessary that the staff should be
better paid. They should get more
amenities in respect of their health
and education of their children which
are very vital.

I want to say one thing more in
this respect. 1 was told that some
days back the hon. Minister announc-
ed certain decisians  regarding
the up-grading of class III and class
IV employees. I am surprised to
learn that his announcement has not
yet been implemented, and certain
categories of employees are still
~uffering in their old grades. If the
announcements and declarations of
the Hon’ble Railway Minister are not
complied with and acted upon, I do
not know what other things or assu-
rances will be carried out.

Our needs are no doubt very great.
1 want to point out one thing which
1s admittedly very necessary We
have in our country different systems
of railways inheniting as we do from
different companies of old. There
are two systems, the broad gauge and
the metre gauge. We have also got
the narrow gauge. But, for the
defence of the country and for
through communications throughout
the country, it is necessary that we
should have one system of railways
only. I realise that it is not an easy
matter, but I want to give a sugges-
tion. I have read in papers that the
Republic of China and the Soviet
Union have two different sys-
tems in their respective countries,
but sometime back they have succeed-
ed in solving their difficulty. Now it
takes only half an hour at a changing
station and the train can be run from
one gauge into the other gauge with-
out any great difficulty. If that is so,
1 think that is an experiment which
should be studied. We should learn
from them how that is done. It is
very necessary for the defence of the

country, for serving the people in
times of need and also for taking
goads to undeveloped areas and we
should have one system only.

Carrying goods from one place to
the other should not be so difficult as
it is at present in some areas. In the
parts from where we come, we are
served by metre gauge system of
railways, Many things have already
been said about it. That is also an
undeveloped area. We cannot get
iron, steel and coal in our areas,
which is served by metre gauge
without delay. They are urgently
needed there. We should have better
railway service so that the develop-
ment of those areas can be made
more easy and quicker. Therefore, I
would hke to suggest that, if it is not
possible to change the whole system,
at least one broad gauge line should
be run from south to north viz. from
Buxar to Gorakhpur or from Banaras
to these areas, so that the undevelop-
ed areas of Eastern U.P. and Bihar
may also be served in a better way.
I beg to suggest that this is a thing
that requires the careful considera-
tion of the Railway Administration.
We were glad to learn that this year,
there has been an increase both in
traffic and also in Railway earnings.
But I would like the hon. Minister of
Railways to enlighten the House on
the point whether the increase in the
receipts is due to increase in fares
which we raised last year or whether
it was only due to the increase in
traffic These figures were not given
to us. So, we are not able to under-
stand as to what proportion is due to
the increase in fares and what pro-

portion is due only to increase in
traffic

13.31 hrs.
[MR DrPUTY-SPEAKER 1n the Chair]

These are the points that have to be
looked into.

The North-Eastern Railway has
come in for a great deal of criticism.
If the hon. Minister goes to that area
and particularly to the branch lines,
he will find that none of the ameni-
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ties which we find .on other railways
is found in these trains. As I said,
the wagons have no amenities. There
are no latrines. There is no safety
also.

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): There are
no latrines in any wagons anywhere.

Shri Radhamoban Singh: I am
sorry 1 meant passenger coaches. I
request that he may go into these
things. Let us hope that in future
some improvement is going to be
made.

Mr. Deputy-Speaker: What is the
suggestion of the hon, Member?

Shri Radhamohan Singh: I am refer-
ring to them. In the North-Eastern
Railway, there 1s no connection bet-
ween N. E. R. and Northern Railway
trains at Banaras and Shahganj. I
would like to submit that this question
should be taken up in the interests
of at least quicker transport. Con-
nections should be given to the trains
there both Up and Dn trains.

We were told in the past that those
railways were run by two administra-
tions and there was difficulty and that
one did not care for the other and
hence the poor people were left un-
cared for. Since the whole adminis-
tration is now run by the Government
at least there should be co-ordination.
There should be connections for the
Up trains and Down trains at Banaras
and Shahganj.

With these words, I wish the Rail-
way Administration succeeds in its
endeavours to serve the people better.

Shri B. 8, Murthy: Mr. Deputy-
Speaker, I rise to congratulate the
Minister of Railways for presenting a
budget which has received general
. approbation from all sections of the
people. His budget speech is edifying
and the general progress registered in
the past year is gratifying. With his
sagacity, combined with the energy of
his deputy and with the team of ex-
perienced officers, I am sure the rail-
ways will work better than even per-
haps we are expecting them to func-
tion in the years to come.

.
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expenditure is not in proportion to
the earnings, witiout comparing the
figures of the previous years. The
next moment he said there must be
more wages paid and the staff must be
made to satisfy themselves as far as
remuneration and wages are concer-
ed. After all, this is a welfare State.
Therefore we must be very careful in
order to meet the demands of the
workers, and the employces, as my
friend bas said, must be satisfled as
far as their minimum demands are
concerned. Therefore, naturally, the
railways have to incur more and more
expenditure as they progress. To that
extent, the revenues may not be
tallying. But that does not mean
there is any inefficiency. Therefore, 1
think the railways are doing well by
creating many more facilities and
affording many amenities for the
workers so that the workers will be
well satisfied and would give their all
to see that the railways function as
efficiently as possible,

When we think of the railway bud-
get, our minds go to the accidents that
are happening every now and then.
Within a month or two, the whole
country has been shocked with this,
that or the other accident that has
taken place. In winding up the gene-
ral discussion in the Rajya Sabha, the
Railway Minister said that many of
the accidents are due to human frail-
ties. I think this is a factor that
must be noted, and noted with all the
carefulness, and remedies must be
sought for. If these accidents are due
to the human weaknesses or frailties
that the Minister was pleased to state
in the Rajya Sabha, what are the
means to see that the accidents are
reduced, minimised and rooted out if
we can?

In this connection, I would like to
suggest one or two things. Firstly, I
consider that the zonalisation of rail-
ways is rather very ineflective. We
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are having a number of zones now.
The Southern Zone consists of 6,070
miles; the Central Railway consists of
8,428 miles; the Western Railway con-
sists of 5,461 miles; the South-Eastern

and the Eastern Railway
consist of 8,667 miles; the Northern
Railway has 6,007 miles and the
North-Eastern Rallway and the North-
East Frontier Railway consist of 4,767
miles. Each zone is more or less a
huge, over-size unit, and I do not
think many of these General Mana-
gers were able to visit the important
places in their zones even once in a
year. Therefore, there must be some
other machinery to be considered, to
have more effective control on the
working of these zones. The question
is whether we could not think of
some other machinery to see that
there is effective control

Again, I come to know that even
the Divisional Superintendents were
not able to cover up all the places in
their divisions. Therefore, divisionali-
sation also must be taken into con-
sideration when we think about these
zones and their areas.

Agair, it is always better to have a
decentralised authority as far as pos-
rible so that we can fix the respon-
sibility on an individuai or a group
of individusls immediately we think
of fixing up the responsibility. There-
fore, I think the question of the exist-
ing zones, the question of re-forma-
tion that iz be:ng carried out in the
zonalisation and also the effective
management of divisions must be
taken iuto serious consideration both
by the Minister of Raiiways and his
colleague, so that we coild have more
effective and immediate, urgent, con-
trols to be exercised in all places
where they are needed

Again, there is another thing which
I consider is also more important to
be taken note of. After independence,
every Indian began to think that he
has acquired certain new rights.
Each one ~onsiderr hirnself as one
who has acquired new rights, forget-
ting the responsibilities and the duties.
In the rank and flle, among employees
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from top to bottom, there is not
enough sense of duty or responsibility,
not only to discharge a certain duty,
but also to see that the whole sys-
tem as such is functioning with scien-
tific precision so that the accident
could be ruled out of consideration.

Therefore, the time hag come when
the Minister should give his earnest
thought to constituting a committee
consisting of the seniormost railway
officers and also some of the public—
it can be a high-power committee or
commission—to go into this matter
and see the reasons why people are
not able to discharge their duties along
with their rights. Though it may be
some thing novel coming from me, 1
think there is some laxity in the rank
and fille. They are only thinking of
rights, and not of duties and respon-
sibjlities. I am not here accusing any
category or any person Or any group
of persons. The whole atmosphere is
surcharged today, and the employer
and the employees are not able to see
eye to eye; and there comes the rub.
Therefore, it is well to consider the
question of appointing a commitree,
consisting of both officials and non-
officials of high integrity and experi-
ence about running of railways, to
go into the whole question.

While speaking about the size of
the zones, I am tempted to speak about
the Southern zone. This zone, as I
said, consists of 6.017 miles. It spreads
itself like a leviathan into flve States—
Bombay, Mpysore, Andhra Pradesh,
Madras and Kerala. It s mnot only
over-sized but it is unwieldy. The
Railway Board hag to consider whe-
ther it could not be bifurcated. In
this connection, the creation of a new
zone known as the South Central
Zone may be thought of. It may con-
sist of the following divisions: Bez-
wada division, Guntakal, Hubli, Wal-~
tair, Secunderabadand Sholapur divi-
sion. I think the creation of that new
zone will relieve the General Manager
of the existing zone of some of his
duties and will give him ' breathing
space to concentrate his attention upon
other divisions.
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I do not think there will be any
extra expenditure if we create a new
zone. Secunderabad, which will be
part of the new zone, was the head-
quarters of the Nizam's railways. As
such, the buildings and other para-
phernalia necessary for the headquar-
ters of a zone are already there

Then, the Railway Minister seems
to be very unkind to Andhra. In fact,
he is specialising to be unkind to
Andhra. In Andhra, as far as rail-
ways are concerned, there are no lines
at all, when compared even with a
desert like Rajasthan. We have one
hne on the west coast and one on the
east coast, and one line connecting
Guntakal and Bezwada,

. Mr Deputy-Speaker: Then 1t 1s
surrounded by railways

Shri B. 8. Murthy: Yes, Sir; sur-
rounded, but not completely. Then,
last year mention was made about
Nellore-Markapur hne. But nothing
has been done so far as far as the
survey and other necessary arrange-
ments are concerned for that line,
though there 1s urgent need for it.
Then there must be a line for Kasipet-
Mancherla to Gudur and Cuddapah to
Nandyal.

We have been repeating these re-
quests year after year and the Minis-
ter has been hearing them, without
heeding them. They are all very
urgent. From Gudur they want to
double the track up to Bezwada. This
has not been done for five years.
They have to cover only 110 miles.
But I don’t think they have completed
even 40 miles. I want this to be
expedited so that the bottleneck at
Bezwada will be relieved. From
Bezwada and Thadepalligudam rice has
to be exported to all directions, and
the Minister and the Deputy Minister
know the urgency. So, I do not know
why they are not expediting the

doubling of track between Gudur and
Thadepalligudam

One word more about station mas-
ters. The cry of the station masters
has been a cry in the wilderness.
The M nister was good enough to give
them a new deal. But the new deal
has not been able to satisfy the mini-
mum demands of the station masters.
After all, they have made only two
requests. One request is for increase
of pay. The Minister wag good enough
to agree to give them a starting pay
of Rs. 80 going up to Rs, 170. But
this can be taken advantage of only
by the new recruits. The old people
are not getting the benefit of it. I
want the Minister to consider their
case also.

Secondly, the station master is left
m the lurch. Promotion is very much
limited for him.

Mr. Deputy-Speaker: The hon.
Member has been hearing the bell,
though he has not heeded 1it. But he
1s complaining about the Minister
that he 1s hearing patiently, without
heeding,

Shri B. 8. Murthy: I only want to
say that the legitimate grievances of
the station masters must be looked
into by the Minister with sympathy.

Shri P G. Deb (Angul): This year’s
rallway budget is an uninspiring
document. This is obvious from the
fact that the status quo is maintained.
Even then there are certain aspects
which need examination and an en-
deavour for further improvements.

At first 1 would like to deal with
the estimates and adequacy. In‘ the
current year'’s budget, provision has
been made so as to handle traffic to
the extent of 145 million tons. Ac-
cording to the figures furnished by the
hon. Railway Minister in his budget,
the expected additional traffic required
to be handled during the year 1958-89
has been placed at about 12 million
tons.
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This, in my opinion, appears to be
ar under-estimation to the extent
that even during earlier years when
there was Increase in traffic, the
Indian Railways had hapdled the
situation almost at the same rate.
The situation is different this year.
The Railway Minister has observed
in his speech that the year 1958-59 is
going to be an important landmark in
the process of development for the
implementation of the Second Plan.
It is in this year that the steel plants
of Rourkela and Bhilai are expected
to go into production, At the same
time, there are a few existing steel
plants in the country which would
also substantially increase their
output. So, it will be seen that con-
siderable increase of traffic will be
required to meet the situation. As
such, this will give rise to stepping up
of further claims on the Railways.
Therefore, if, for 1958-59, provision
is made only for 12 million tons of
additional traffic, it is evident that
serious bottleneck would appear in
the Railway administration during
the year itself. Hence, my opinion is,
if an additional element of dynamism
in the process of dcvelopment is not
given a place in the drawing up of
the Ra:lway budget. 1t would mean
that the Government is lacking
foresight Much significance should be
attached to this and I feel this is an
important factor.

I would like to submit that in
drawing up the programme of rail-
way development, one is required not
only to take into account all the
visible needs, but also the potential
requirements which are likely to be
fully tapped in the very near future.
In this regard, the claim of Orissa
has suffered almost a very callous
neglect. On the development of
Rai'ways depend the improvement
of the economic conditions of the
peqple and their culture and in an
un-developed State like Orissa that
is a very essential thing. If proper
mnterest is taken by the Centre, not
only that the economy of the region
will improve, but also huge quanti-
ties of underground wealth will be
exploited to quench the thirst of the
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Central Government for finding out
financial resources from abroad for
their  development programmes.
Orissa, at present, has only 1/40th
of the Indian Railway system whereas
her population is 1/24th of the Indian
Union. It may pe said by the Railway
Minister that resources are not
available. I would point out, with all
humility, that the right type of
priority is missing.

Even about resources, the Budget
for 1958-59—statistical  analysis—
shows an under-estimation in respect
of gross traffic receipts. The estimates
for 1957-58 as compared with 1958-57
show an increase of 10 to 11 per cent
while the expected increase in the
yvear 1958-59 has been put at 6 per
cent on’y. Am I to believe that when
a large increased traffic is expected
to be handled by the Indian Railways
in 1958-59, the percentage of addi-
tional traffic receipts will remain
only at 6 per cent? This appears to
be a contradiction in terms. It
suggests further that certain projects
which can be undertaken with the
present revenue resources are being
sacrificed at the altar of diffidence.

1 come now to passenger amenities.
In this connection, I would like to
make a few observations on certain
specific points. People will be able to
appreciate the content and meaning
of the amenities provided by the hon.
Min'cter, only through actual experi-
ence. To me, however, there appears
a serious lacuna in the approach
towards the development of caterings
departmental'y. In para 24, page 15,
the hon. Minister has observed:

“The scheme for the introdue-
tion of dcpartmrntal catering at
sclected stations has been imple-
mented, and the process of its
consolidation at these stations is
continuing. I have no doubt that,
by and large, departmental
catering has been well received
by the public.”

No sane person would deny thlt‘
competition is the soul of efficiency.
Let departmental caterings compete
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with the existing vendors so that
the consumers have the benefit of
good and cheap articles. Consolidation
of departmental caterings by law
implies the liquidation of the vendors
class working in the rajlway stations.
This undoubtedly shows lack of
human approach. Not only that. This
Question is of importance from the
standpoint of social justice. As it is
& case affecting the consumers, the
matter needs urgent and sober think-
ing on the part of the Government. I
do hope that the Government will
stop eliminating the vendors class by
the cruel rod of authority.

Coming to corruptions, the figures
given by the Government do not
show any serious corruption among
railway staff. If only 3518 cases were
reported, they constitute a negligible
minority when we take into account
the total strength of the various
categories of staff that exist today.
Small dishonest minority surrounded
by honest people, should easily check
the capacity for corruption. Itisother
wise here Detection of corruption
is much neglected in the Railways. I
am sorry to say that. I would like to
know whether the Minister concerned
is in the know of the nature of
reported cases of corruption It has to
be determined of what type they are
In this connection, I would like to
suggest that there should be a
vigilant organisation and an intelli-
gence system worked out in such a
manner that there should be counter-
spying also by the establishment of
Special police branches If things are
done in this way, I believe, corrup-
tion can be checked to & very great
extent.

Now, 1 come to the epidemic of
railway accidents, I call this an
epidemic because we have been
seeing serious accidents which are
taking place one after the other
specially during the last one year. As
a result of discussions the hon. Minis-
ter had with his General Managers,
he has indicated in his Budget speech
that human factors largely account
for these accidents. However, I would
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stress that human factors are not
only the causes by themselves, but
also the consequences of certain
factors such as frustration and dis-
content among the railway staff.

Shrl B. 8. Murthy: Are they ot
human factors?

Shri P. G. Deb: They are.

The staf?! should be provided with
the. proper environment—-physical,
social and material. If these amenities
are well provided, there will be
confidence created in them, and thit
is real leadership.

Next I come to railway administra-
tion. Administartion implies supervi-
sion and efficiency apparently, which
is essential for the proper running of
a department like that of railways. To
achieve this, however, decentralisa-
tion of railway offices has already
taken place in the country. In this
context, I would like to say some-
thing about the divisional head-
quarters at Khurda Road in Orissa.

In the past there has been constant
approach by Orissa that Khurda Road
should be a divisional headquarters
office in the South-Eastern Zone. In
this regard promises were also made
by the then Minister of Railways,
Shri Lal Bahadur Shastri, and
recently also by the present Railway
Minister, Shri Jagjivan Ram in one
of the public speeches which he made
in Orissa. But however, the railways
have decided to set up the offices in
Kharagpur and Waltair completely
neglecting Khurda Road which is
very central indeed. It is, therefore,
hoped that taking into account the
strategic and administrative facilities
available, the Government will decide
to set up a divisional headquarters
office at Khurda Road as early as
possible, particularly in view of the
fact that the Paradeep port and many
other developmental works are com!ng
up rapidly in this region.

I may state here that the rallwsys
have already created an example,
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That is the recent bifurcation s the
Northern Railways for administrative
facility. I would ask, why Khurda
Road should not be taken into con-
sideration to cope with Dbetter
administration on the railways. I do
hope the hon. Minister will take note
of this and help us in this respect.

Lastly, I would like to say and
repeat again that the under-developed
States in India should be given top-
most priority, especially to develop
their underground wealth. If this is
done, India will be benefited to a very
great extent, and automatically her
financial diffizulties in the matter of
expansion  programme will be
solved.

Mr. Deputy-Speaker: Shri T. Subra-
manyam. . . . I have to catch
the eye of the hon. Member.

Shri T. Subramanyam:
I was waiting yes.crday.

(Bellary):

The Railway Muister has struck
a note of optimism and confidence in
his Budget speech, which 1s a matter
for gratification. The criticism of
some members from the opposition
has been one of unqualified condem-
nation of the railway administration;
secondly, they referred to the chronic
inefficiency of the railway depart-
ment. That was the emphasis laid
and the extreme tone of condemna-
tion adopted with regard to the rail-
way administration.

In this context, while paying my
compliment to the railway adminis-
tration and sharing their optimism
also, I would like to suggest to the
Railway Minister that he should
evolve a national policy of integrat-
ing all the thrr> transport services
of the country relating to the rail-
ways, the roadways and the inland
waterways. I suggest that the Plan-
ning Commission evolve some agency
or machinery.

We have got about 35,000 miles of
railways, 5,07 miles of inland water-
ways and about 13,000 miles of na-
tional highways. There are also

121,000 miles of surfaced roads and
about two lakhs miles of unsurfaced
roads. These are all fairly good, but
for our needs and requirements they

arc highly inadequate. For a deve-
loping economy and for an increasing
population, these are inadequate and
the Planning Commission should
evolve an agency to integrate all
these services.

Then, it i3 a matter for gratifica-
tion that so far as the internal pro-
duction is concerned, we are now
able to meet the railways’ normal
annual requirements of rail, wagons
and coaches. We are told that a de-
cision has been taken that no more
coaches will be imported. With re-
gard to locomotives, Chittaranjan and
TELCO are going into full production,
and we are expected to be self-suffi-
cient with regard to steam locomo-
tives also.

In 1957-58, 258 locomotives were
manufactured and in 1958-59 the pro-
duction is expected to be 269. With
regard to coaches, in 1957-58, 1,500
coaches were manufactured—and
16,800 wagons. The Integral Coach
Factory is expected to manufacture
350 coaches by 1959-60 under single
stuft. If a dobule shift is operated,
they will produce another 180
coaches. This 1s remarkable progress,
but even then, I submit, this 1s not
adequate for our needs and requre-
ments.

Everywhere there is a demand that
there should be more trains, and that
more lnes should be taken up. In
regard to expansion and development
work, the First Plan included res-
toration of 430 miles of dismantled
lines, construction of 350 miles of
new lines and conversion of 46 miles
of narrow gauge into metre gauge.
The development under the Second
Plan includes the doubling of 1,607
miles of track, conversion of 288
miles of metre gauge into broad
gauge, electrification of 825 miles and
dieselisation of 1293 miles and con-
struction of 842 miles of new lines.
Out of these 842 lines, about 800
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miles are in progress, and only re-
cently the Quilon-Kottayam section
of the Quilon-Eranakulam line in the
Southern Railway was opened. I
hope the Kottayam-Eranakulam line
will be taken up soon.

Shri Shahnawaz Khan: That has
also been opened. The entire section
has been opened.

Shri T, Subramanyam: It is a very
good thing.

As regards survey, out of 2,500
miles, proposals for 1,600 miles have
been examined. This included the
Bangalore-Salem and Tellicherry-
Coorg-Mysore lines in the Southern
Railway. We have been urging in
the South that with the States re-
organisation it has become a matter
of urgent necessity, that certain
other lines should be taken up and
more survey should be undertaken.
If short distances of upto 40, 50 or
100 miles are opened up by the raii-
ways, there will be a remarkable
achievement with regard to the open-
ing of avenues for business and in-
dustries.

Take, for instance, the Dandeli-Kar-
war line. The distance 1s short. Kar-
war is a port which has got excel-
lent natural harbour facilities. I
might inform the House that Karwar
is the best natural harbour in India.
If all the facilities provided by that
port are fully utilised, then it will
make a first class port. Besides, theire
are also good possibilities of even
making it the site for a shipbuilding
yard. Then, Dandeli has got excellent
forest wealth, and there are minerals
available there. Iron ore and manga-
nese ore are available there. Recently,
the Sharavati hydro-electric project
has been taken up, and the foundation
was laid only the other day. That will
open up excellent possibilities, and
block electric current will be produced
at very cheap rates and in huge quan-
tities. All these will open up this area
for excellent development work and
even for starting some basic industries.

v x

At present, there is very great
demand for iron ore to be exported to
foreign countries. Japan is one of
those countries. Recently, a Japanease
delegation also came there. Consider-
ing all these things, I request Governe
ment to take up the Dandeli-Karwar
line as urgently as possible. Our Plan
is a flexible Plan, though, for the pre-
sent, only about 825 miles of new
construction have been taken up, and
they concern mostly areas like Rour-
kela, Bhilai etc. where we have the
iron and steel plants and also coal. I
suggest that in the South this Dandeli~
Karwar line, which is a very
important line, may be taken up.

Then, there 13 another line to be
taken up, and that is between Xottur
and Harihar covering a distance of
only 42 miles. After the reorganisa-
tion of States, it has become a matter
of urgent necessity to integrate these
various areas and to open up the pos-
sibilities of starting new business and
new industries. A couple of years
back, the speech of the Railway Minis-
ter had envisaged the taking up of
this Kottur-Harihar line, but unfortu-
nately, later on, the policy changed
and that survey had to be postponed.

There 1s another line between Raya-
drug and Chitaldrug, the survey of
which was completed. That is another
important line. That will open up
parts of Bellary, the Karnataka portion
of Hyderabad and the rest of Mysore
and help the process of integration
from the industrial point of view.

There should also be a line to con-
nect Mangalore with Mpysore. We
have just learnt that the survey for
the Coorg-Mysore-Tellicherry line has
been completed, and probably the
report is awaited. This line and also
the Hasan-Mangalore line should be
taken up as early as possible. This
also has become urgent after the re-
organisation of States.

The Minister has stated in his
budget speech that more trains have
been introduced to solve the prob-
lem of overcrowding. We take pride
and pleasure in saying that more
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trains have been introduced. The
number of passenger trains newly
introduced in 1956-57 was 119 on
the broad gauge,and 43 onthe metre
gauge, and in 1957-58 the number
was 118 on the broad gauge and 27
on the metre gauge. But the traffic
has increased enormously. There-
fore, there is urgent need to intro-
duce more new trains.

It is also necessary to have a line
from Bijapur to Bangalore via Gadag,
Hospet, Bellary, and Guntakal. After
the new Mysore State has come into
being, new districts and areas of Bom-
bay and Hyderabad hdVe come in. For
nearly thirteen hours, from 2 pm. in
the afternoon for a town like Hospet
till about 3 a.m. in the midnight,
there is no train on that side, and
there is a terrific increase of traffic
Therefore, I suggest to the Railway
Ministry that there should be a fast
train introduced between Bijapur and
Guntakal, and Bangalore.

With regard to accidents, I should
like to say a word. We have had too
many accidents recently. All the
General Managers met recently in a
conference and tried to go to the root
of the matter and take steps to coun-
teract these defects. It is a matter of
very grecat concern and worry that
with regard to the Calcutta-Bombay
mail accident, the finding of the com-
mission is that the derailment was the
result of a deliberate act of sabotage
committed by some person or persons
unknown. I suggest to Governmcnt
that they should take very drastic
steps against such agencies or petrsons,
and they should not allow such p-.r-
sons to go unknown.

I would like to mention one other
point, and that is with regard to go-
slow or strikes or lock-outs. These
also affect our production. It is un-
fortunate that the Hindustan Aircrafts
at Bangalore is not working at present
and has been closed; it may be des-
cribed as either a strike or a lock-out.
But whatever that may be, that wil'
affect our production of coaches ete.
We are now producing about 166
coaches in the Hindustan Aircrafs.
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Therefore, if this situation is not met,
that will also affect our general level
of production. It is really unfortunate
that there should be such a situation in
a country like ours. We are free, and
we are living within the framewark
of democracy, and we are not tied
down by any totalitarian or regimecnt-
ed methods by which we can compel
workers. We have to solve the prob-
lems by peaceful methods, wherever
the demands are reasonable, But I
would appeal to labour leaders also to
look at this problem of productioa
from the national point of view, and
not allow any situation to develop by
which production would suffer in the
long run and we shall not be able to
meet the transport difficulties. In
some other countries, we are told
that passengers are not allowed to
go where they like; there is no free
travel, and there are restrictions.
But in our country, we are free, and
we can go anywhere we like, and
there is scope for free travel. There-
fore, 1 suggest to all sections of this
House and also the people outside
that we should fully co-operate in
this great task of making the Railway
Administration a complete success.
That is the best welfare undertaking
that we have, covering a distance of
35,000 miles and having a capital of
Rs. 1,000 crores. There is no capitalist
here; Government is the only capita-
list here. One hon. Member said that
there should be no capitalist; actually,
there is no capitalist here. Therefore,
I feel that we should try to take stock
of the difficulties and the shortcomings,
and try to meet them and at the same
time help in this great task of mak-
ing it a complete success.

Shri M. D. Mathur (Nagaur): When
we read the statement supplied by the
Railway Ministry as well as the state-
ment of the Railway Minister while
presenting his budget proposals, it
appears that they are inspiring on the
whole. But it we look at them in
their application to the under-deve-
loped States, the picture is very dis-
appointing. I would like to draw
your attention to the under-develop-
ed States, particularly the State which
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I represent, namely, the State of Raj-
asthan

The State of Rajasthan 1s industri-
ally under-developed or undevelopea
and has historically been a stronghold
of the feudal lords, and, therefore, the
amenities of life which should be made
available to the people there could
not be made avallable But even to-
day, when we are having a demo-
cratic regime and the people's re-
presentatives are administering the
raillways which constitute an impor-
tant concern 1n the public sector, we
do not find any difference and the
same sort of favouritism as we used
to have m the past 1s going on The
States which are developed are deve-
loping more, while those which have
been under-developed and undeve-
loped remain as they are

In our economic policy, we have
set before ourselves the objective or
goal of socialism If developed States
develop more and the under-develop-
ed States remain as they are, I am
afraid we must call 1t a capitalist
order rather than the objective of a
socialistic State

I heard the speech of the Railway
Munister very attentively When he
was speaking for about 40 minutes I
wanted to find out if any word has
been said from his tongue about open-
mg new lmes in Rajasthan But there
was none So far as public amenities
are concerned, the new approach 1s
not made over there We find that
the nahe of Rajasthan 1s completely
absent from the lst

No doubt, 1n his speech he has said
that he has ordered survey of a few
lines, particularly from Dungarpur to
Ratlam Already, there are a number
of lines which have been surveyed by
the State Railway, but we are not
seeing anything either in the Furst
Plan or in the Second by way of any
new railway line coming up. For
example, the ralway line from
Hindumalkot to Ganganagar is very
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mmportant It is a small plece of 16 to
20 miles The survey is there, but I
think there 18 no hope at least in the
current Plan that the new line will
come up Also, there has been survey
of a railway lime from Ajmer to
Merta It has been commeraally
surveyed and I think the survey
repoits are lymg m the records of
the Raillway Ministry But no action
has been taken so far either under
the First Plan or under the Second.

Let me give a third instance It is
necessary to haye a raillway line from
Pokaran to Jaisalmer Jaisalmer is on
the border of our country Now that
there is exploration of petrol and
other things, the area will develop
The distance 1s only about 75 miles to
be surveyed

If we do not have at least a few
hundered miles of railway line dur-
ing the whole of the Second Plan
period we will not be able to ap-
preciate the budget of the Railway
Ministry or the speeches that come
from the Mimisters

Apart from the question of open-
ing new lines, we hear of passenger
amenities 1n bold statements coming
from the Railway Ministry These
we see 1n leaflets and other publi-
cations of the Railway Ministry For
example reference 1s made to fans
in third class coaches Then we are
having air conditioned third class
coaches But these are just stories for
at least those who travel in Rajas-
than As a matter of fact, I would
request the Railway Ministry that m
order to create a psychological at-
mosphere i1n the country that they
are having airconditioned third class
coaches, they should at least replace
the out-of-date and sick coaches
which are running on the metre
gauge section 1n Rajasthan After all,
the charge 1s the same in third class,
whether 1t is metre gauge or broad
gauge When you are having ex-
periments with all sorts of amenities
in the broad gauge line of the west-
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ern Railway and Northern Rajlway
round about Delhi and Bombay,
Rajasthan is completely neglected.
Why is this so?

I must submit that if this state of
affairs continues even in a democratic
era, then people who were under
bondage under feudal rule will lose
faith in democracy. They will come
to the conclusion that so far as
administration is concerned, there is
no difference between the feudal era
and the democratic era.

Thercfore, my submission is that on
political considerations and on consi-
derations of fairness, the metre gauge
section in Rajasthan which comes
under the Northerm Railway and
Western Railway must be given all
these amenities. If there is a rain, the
third class coaches as well as the
first class coaches leak. If the Minister
or Deputy Minister travels in that
section in third class or second class
or even m air-conditioned first class
in the metre gauge part of the
Northern Railway or Western
Railway in Rajasthan, he will have
some idca of what sort of coaches are
running there. From this, it is clear
that the amenities, to which publicity
is given in leaflets and other litera-
ture published by the Railway
Ministry, have no meaning so far as
Rajasthan is concerned.

Then I come to congestion and
overcrowding on the railways. The
Railway Minister has announced that
they have introduced about 27 new
trains in the metre gauge section. But
so far as Rajasthan is concerned,
there is not even a single new train
that has been introduced. I wrote to
the Railway Administration about
introducing a Janata service from
Delhi to Ahmedabad. They said that
the line was overcrowded and there-
fore, they could not do it, Then 1
suggested that more coaches might be
attached to existing trains and double
engines be used. The reply came that
they were short of engines.

An Hon., Member: Have double
line.
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Shri M. D. Mathur: They cannot do
it easily. That was why I suggested to
them that if they could not put double
line, they should put more coaches and
have two engines. As I said, the reply
came that they were short of engines.
The result is that people of that part
of the country suffer badly. Therefore,
I submit that the Railway Budget will
be unfair if it does not give attention
to the under-developed areas.

I may say that the demand for a
separate zone for the Rajasthan area
arises because of this. The Northern
Railway which has a part of it in
Rajasthan has 6,000 miles and the
Western Railway, with a part of it in
Rajasthan, has about 5,000 miles They
are big railways. The headquarters of
the Northern Railway is in Delhi and
that of the Western Railway in
Bombay. Therefore, anything happen-
ing round about Delhi and Bombay is
highlighted and the railway adminis-
trations attend to them withput delay.
The extreme ends are completely
neglected. So we have been demanding
that the metre gauge section in
Rajasthan and round about must be
constituted into a separate zone. The
headquarters may be in Ajmer, Jaipur
or Jodhpur. Then they can pay more
attention to that area and the problems
of that region will be solved.

Last time when I was speaking on
this subject, the Railway Minister
stated they did not want to have a
separate zone, but they were thinking
of rationalising the metre gauge sec-
tion. One year has passed and we
have not heard anything about this
rationalisation. Therefore, the situa-
tion remains where it was and the
people are not benefited.

Coming to Railway workshops in
Rajasthan, there are two big work-
shops on the Northern Railway and
one under the Western Railway. The
potentialities of these workshops
should be enhanced so that more
coaches could be turned out. They are
very efficient workshops. This will
also increase the employment poten-
tial for the people over there. After
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all, there is no big industry there. The
railway there or the State is the only
source of employment potential in
Rajasthan. The Minister made a
promise and gave an assurance on the
floor of the House that orders had
been placed for doubling the capacity
of the Bikaner &nd Jodhpur work-
shops. But I find that not a single
additional hand has been employed.
The employment potential remains
what it used to be in the past. So the
gituation remains as it was.

Coming to the construction of
bridges, the Railway Administration is
observing the policy that they will
construct a bridge over a railway line
in an important city only if 50 per
cent of the cost is contributed by the
State concerned. I will give a glaring
instance. Bikaner town has a popu-
lation of 2 lakhs. The railway station
is situated m the heart of the city and
the railway level crossing gates are
closed for hours together. ¥You can
understand what will be the result of
this in a big city with a population
of two lakhs when traffic is closed for
hours together to allow trains to pass
or when shunting is going on with
goods trains, The whole traffic is com-
pletely dislocated. We have requested
the Railway Administration a number
of times, but they say that 50 per cent
of the cost must be met by the State.
Suppose the State is financially not
able to make this contribution. The
result is that the people at large suffer.

The Railway is a very rich concern
because we see from figures that
developmental work is going on.
Therefore, they must at least provide
for an overbridge to solve the diffi-
culties of the people.

Then I come to the grouping of
zones. In this connection, the Muda-
liar Report is there. So many friends
beve spoken on this point. Shri Asoka
Mehta emphasised it very strongly.
My submission is that we cannot have
full justice in the hands of the Nor-
thern Railway or the Western Rail-
way. We must have our own Rail-
way, call it the North-Western Rail-
way or anything—the name is im-
material, This should be created out

of the metre gauge section of that
part of the country. Then the ad-
ministration will be able to pay proper
attention to that area.

One minute more, Sir. I want to
say that so far as the provision of
Labour welfare is concerned, it is com-
pletely aeglected in that part of the
country. We have no holiday homes
when we find in all the important
places elsewhere. Therefore, my sub-
mission is that unless and until the
Railway Administration and the Rail-
way Minister give proper attention to
the under-developed areas, they will
continue to be under-developed.

Shri Manay (Bombay City Central
—Reserved—Sch. Castes): Sir, I am
very much disappointed. while going
through this Budget. I had high hopes
and expectations in regard to certain
matters in relation to the Railway
Budget. If time permits, I will place
all the material . . .

Mr. Deputy-Speaker: The hon.
Member has full 10 minutes.

Shri Manay: I am the only repre-
sentative speaking on behalf of my
group and as you have been allow-
ing

Mr. Deputy-Speaker: All right;
then, 15 minutes.

Shri Manay:
much, Sir.

To start with, I will take up that
neglected part in Bombay State,
known as Konkan, which remains to
be neglected in this Budget also. 1
am referring to the Colaba and Ratna-
giri districts in Bombay State, which
is an area of 8,000 sq. miles and is
250 miles long and 30 miles broad. 1
think, I shall not be exaggerating the
point if I say that there is no area in
India which may be experiencing
such hardship as Konkan so far as the
means of communications are concern-
ed, particularly, in the monsoon
season.

The need for a railway in this ares
has been established more than once.

Thank you very
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%he people, their representatives,
Jeaders and the Press have done all
possible to convince the Government
of India of their dire need by way of
petitions, representations and demons-
trations. And, I am told that there
was an order issued for the survey of
Diva Dasgaon railway some years
back. I was also told that that order
was carried out. But, I find from the
debates, that hon. Lal Bahadur Shas-
tri, who was then Railway Minister,
said in Parliament—I think about 3%
years back—that this would be a
wvery costly one and it would entail
expenditure to the tune of Rs. 5
crores. I am inclined to believe
that the demand of the Konkan Rail-
way is being dropped because of this
amount. May I ask the hon. Minis-
ter, is it a very big amount in
achieving the economic development
of a vast neglected area?

May I bring to the notice of the
‘hon. Railway Minister that Rs 75
crores are provided for the electrifi-
cation of the Railways in the Second
Five Year Plan and about 1,062 miles
are to be covered? In the current
year, the Minister is going to spend
about Rs. 16 crores on electrification.
May I ask the Railway Mmaster, is it
justifiable to give priority to electri-
fication on railways when there is no
railway at all in some parts of the
country? I humbly feel that we must
provide railways in all parts of our
country first and then have electrifi-
cation.

Many eminent leaders from Maha-~
rashtra have advocated this cause
time and again in the Lok Sabha and
the Rajya Sabha. But, I do not know
why the Government of India has
turned a deaf ear to this problem
of Konkan. The people in Konkan
feel very much frustrated. The eco-
nomic development of Konkan is very
‘much dependent on the railway. If
this demand is not met within the
near future, I am afraid, the people
in Konkan will be compelled to think
that this denial is nothing short of a
part of the conspiracy of the Gov-
ernment of India in suppressing the
Marathi-speaking people,
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On the one hand, the hon, Minister
of Railway complains that he is short
of funds; on the other hand, we find
that there is a colossal loss of money
in the railway departments. I will
turn to the Report of the Railway
Board. On page 47, we find the inci.
dence of claims. During 1855-56,
there were 4,52,811 claims and in the
year 1956-57, 4,76,244 claims. The
increase is of 23,433 cases; and what
is the amount the Railways had to
pay? In 1955-58, it was Rs. 2°56 crores
whereas in 1956-57, the Railways had
to pay Rs. 3'88 crores. What are these
claims for? They are for goods lost,
stolen and damaged. And, all this is
happening despite the huge Railway
Protection Force, Security Forces and
Watch and Ward Force.

On page 11 of the Report, I find that
there are so many branches in these
forces for security measures. I think
the Railways are spending somewhere
near Rs. 6 crores on these police
forces; and, yet, this loss is going on
unabated. Rather, claims are constant
ly on the increase.

Apart from these claims, it is alarm-
ing to find that there is a theft of
railway property at the Railway
Stores. The Railway Board, in its
Report, on page 98, says:

“Eighteen cases of theft of
stores and other valuable mater-
ial amounting to Rs. 87276
were reported to the Railway
Board by the Railways in the
course of the year. All these
cases were reported to the police.”

and, Sir, it is surprising that the
material that has been recovered has
been worth only Rs. 2,980. That is to
say, that the Railways lost Rs. 84,296
by way of theft at railway stores.
May I request the hon. Railway
Minister to have effective check on
the working of the security measures
and save these crores of rupees?

I will now turn to accidents which
have already been referred to by many
of the speakers here. But, since it has
created a sense of insecurity, I would
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also like to say a few words on that
score On page 127 of the Report of
the Railway Board, we find that in
these accidents, in 1955.56, as many
as 4,322 persons were killed and 28,770
mjured and in 1956-57, 5,064 persons
were killed and 32,341 injured

Accounting for the reasons for
these accidents, the Minister says that
the human failure 1s largely respon-
sible for these I feel that we must
g0 into the details of this reason The
blame 1s thrown mostly on drivers,
firemen and guards If my infor-
mation 1s correct, these three cate-
gories are put to heavy work Many
a time, the drivers and firemen are
asked to put in more than 8 hours
work a day And, in some cases, I
have found the drivers have been
asked to be on duty continuously
for 12 hours I am not siding with
such of those who are responsible for
these accidents for neglect of their
duties But to throw the blame for
all these accidents on the workers
belonging to these categories 1s not
Justified These three categories of
people, drivers, firemen and guards
should not be asked to put in work
for more than eight hours continuous-
ly On the contrary, they should be
asked to put m only six hours’ conti-
nuous duty with no loss of emoluments
to them Then they should do well
not to mvolve themselves in the sort
of thmgs that are now being thrown
on them by the Railway Mmistry

There 1s another grievance of the
rallway employees Unduly long
time 1s taken to settle the disputes of
the workers I know Government has
appointed a tribunal for deciding the
major 1ssues But there appears to be
no machinery except the consulting
machinery of the Ministry of Labour
to settle grievances of these workers
Some swtable machinery should be
created to decide petty matters that
arise 1n the working

Another grievance of the workers
is—I am not talking about the rail-
waymen alone but the whole Central
Government employees—in regard to

4

the interim rehef granted by the Pay
Commussion set up recently I am
talking about Class IV employees I
feel that interym rehef of Rs 5 1s not
adequate and the workers are rightly
agitaung for an mcrease in this relief.
I hope the hon Minister will look into
this and see that the relief is satis-
factorily granted.

Lastly, I turn to the problems of
the Scheduled Castes and the Bud-
dhist employees working in the ral-
way I am sorry to say that the
Railway Administration is not free
from the stigma of untouchability I
have so many instances in my hand
where there 1s gross injustice bemg
done to the Scheduled Caste em-
ployees particularly when it comes
to promotion There 1s a vicious circle
formed whereby their promotion 18
blocked I will quote an nstanre from
the Central Raillway One gentleman
was selected to go to UK and hc came
back 1n 1945 He was absorbed by the
Central Railway He 1s still there as
a B’ grade chargeman I am very
much surprised that a quahfied | -
son, having necessary qualiy :ms
and having gone abroad, continues to
work B’ grade chargeman whereas
persons who have been employed
long after him had been allowed to
supersede him

In the Northern Railway, an upper
division clerk 1s dented the opportuni-
ties of promotion I have tried to find
out the reasons for this but I have not
come across any single justifiable
reason for this demal of promotion to
this Scheduled Caste youngman

There are suggestions which the hon
M nister will do good to look into
Representatives of the Scheduled
Castes should be absorbed on all
selection boards and welfare com-
mittees and their representatives
should be taken on the Railway Board
also Secondly, there should be reser-
vation not only m selection but in
promotion also Presently, we find
that th e 13 no such reservation.
Thirdly, there are some welfare asso-
ciations formed by the Scheduled
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Castes and the Buddhists workers in
the railways. 1 am told that the Rail~
ways do not recognise them. They
have been formed to look after the
interests of the Scheduled Castes and
Buddhist workers so far as the reser-
vation in the services are concerned
and I am very much surprised
as to why Railway Administration
should not recognise them. In the first
place, the Railway Administration is
not keen in looking after the quota of
the reservation. If the Scheduled
Caste employees themselves come for-
ward to look after their interests,
recognition is denied. I will urge upoa
the Railway Minister to give recogni-
tion to these welfare associ~tione.
There is one such association which
had submitted a memorandum tc the
Railway Board in 1954, There were
so many legitimate demands in that
memorandum but the Railway Board
has not even cared to reply to that. I
will request the hon. Minister to lnok
into that question as that memorandum
gives expression tu the feelings of the
workers belonging to the Scheduled
Castes and Buddhists.

Mr. Deputy-Speaker: Mr. Sarju
Pandey.

off avyp T (TTE) o ITERd
HETRT, TN e & HaT {9 g5 o |

Mr. Deputy-Speaker: One round is
finished. Every Member shall have
ten minutes and not more than that.
I will ring the first bell after eight
minutes and I will request the Mem-
bers to take note of that and on the
second Bell, to sit down.

Shri Raghunath Singh: What about
Members pending since yesterday?
They should be allowed fifteen minu-
tes.

Mr. Deputy-Speaker: They are in
the same category as the new ones.

Shri Harish Chandra Mathur (Pali):
It was agreed by the BSpeaker that
those Members who do not confine
their remarks to particular States
and discussed general problems would
be allowed more time.
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Mr. Deputy-Speaker: That observa-
tion would be kept in view.

ot @ex of¥ : frgeht o W@
193 a9 97 agy gt 97 IuW 3g W
forerad Ao st ff 9 W,
mfgdl & de S, TR ANE ®
1Y geARTE W wTd fae & o o
JU wr § 5 gee it oy agw gk &
I W AT qEER) F g AT 8
& fowram A7 | @ T B aR AR
T 99 | FT IAT § | Wi A°E Ay
gt Srifer it e w1 3@ w9d
g i & fwrat &1 for% & | Af
arw gt € Tod ool agem o
ATE & 37 q0AT HY ATE MW § AF
fForameawrd:

q AT I IAT AT, P A FE FEGAL

Y T FT H | A1 AT 7 Foraay oY
Wy A% &, W e g, wogd
F WY AR &, WRTA §, TR
N AfRT e g § WK 9w
IE To91E 9 FT Faar omET § WK
9 919 & | IO gw § 7Y wrav e wi
9§ 7R &7 ArT FY 9 W
T |

&t warow feg  (fedomere)
Fnfr &
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A 9T W e AR AT
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N fFrTgaR En e

T TAE HY q@X & AW v §
s &% w1 fegmwr 4 T maT & Wy
792 7 & S firar T § 1 T IR
wHEd ¥ qregl % TR, I
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“Two important new lines have
been included in the programme
of the Budget year, namely,
the 100 miles Robertsganj-Garh-
wa Road line on the Northern
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Railway, costing Rs, 17 crores and
etc.” ¢
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“The former is required as an
alternative route from the Barka-
kana coalfields to North India to.
reduce the ever-increasing pres-
sure via Moghalsarai. .etc.”
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“All those raillway employees
who had provisionally opted to
serve Pakistan but later changed
their option for India finally be-
fore 15-2-1948 were abosrbed.
Those who had opted for Pakistan
finally but did not proceed to that
country and applied for employ-
ment werg a&lso re-employed on
the railways subject to the avail~
ability of vacancies and their
being found suitable. In the case
of those who had opted for Pakis-
tan finally and had migrated to
that country buf later returned to
India and requested for employ-
ment, the Ministry of Railways
decided that their cases may also
be sympathetically considered for
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reemployment on Railways subject
to their being found suitable
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(English Translation of the above
speech).
Shri Mohammed Tahir (Kishan-

gan)): Mr. Deputy Speaker Sir, I have
heard the Railway Minister’s budget
spcech very carefully. From that, one
fecls that our Railways have immense-
1y progressed and will progress in fu-
ture os well. By looking at this Depart-
ment we can rightly feel thax s re
now living in' a free country. But
inspite of all our progress, w. can see
that there are certain short comings.
For example, it should not be thought
that Railway Minister’'s job was only
to develop the railway in the country,
of course the development of railways
adds to the progress of the country and
provides greater benefits to the people
but the most important consideration
which the Railway Minister should
always have in his mind is the
strengthening of the country’s defence.
The question of defence is the most
important question, but I regret to
say that adequate attention has not
been paid to this aspect of the issue.

All of us know that the territory of
Pakistan lies on both sides of the
country. I do not say that Pakistan is
our enemy but our relations with that
country are not good. In the circum-
stances, he should have paid greater
attention to such areas as are strategi-
cally important from the point of view
of India’s defence. This is the most
important point which we should al-
ways bear in mind.

Today we have only one line to
go to the Fastern front and that is
the North Eastern Railway. Develop-
ment is going on all sides. Southern,
South Fastern and Eastern Railways
are progressing and development work

<

is proceeding there but thers is no-
thing on the North Eastern Railway.
Therefore 1 wish that the North
Eastern Railway should be fully deve-
loped.

You must have a direct rail link
between Delhi and Assam. Today
we have no direct link with the
Eastern front and one has to take a
very long route to reach there.

As far as the Eastern Railway is
concerned I wish to submit that you
should go and see those areas which
are adjacent to the territory of Paki-
stan. You see Purnea which has now
gone to West Bengal. If you go from
Katihar to Siliguri on the North East-
ern Railway, you will find that the
railway line goes very close along the
frontier of Pakistan. In times' of
cmergency you cannot go by any
othir Iine except this. You wnll have
to move your forces and other neces-
sary equipment through—this very
route. Therefore it is very necessary
that a coordinating line is constructed
which can take us direct to the East-
ern front I had also raised this
issue in the Consultative Committee
of the Defence Ministry and I have
said that from the point of view of
our defence, there <hould be a line
between Katihar and Siliguri  which
should be a coordinating link for the
present lines. Our Defence Minister
agreed to it but said that the Gov-
ernment had no funds at present. I
had also submitted a scheme along
with a plan that a line connecting
Purnea Junction, with Gaglia vie
Bahadurganj should at least be cons-
tructed which may coordinate these
lines. To that the Minister had re-
plied that they had a scheme of cons-
tructing 500 or 600 miles of lines
under the Five Year Plan and that
my scheme could not be taken wup.
This clearly shows that the Hon'ble
Minister does not give due considera-
tion to our defence requirements. Y
really regret such an answer. The
reply that Government had no fimds
is not satisfactory. In his speech, he
has sald on page 7, para 13 that:

“Two important new lines have
been included in the programme
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of the Budget year namely the
100 miles Robertsganj-—Garhwar
Roatlim on the Northerrd Railway,
costing Rs 17 crores and etc.”

The reason for this has been given
8s under:—

“The former is reqwred as an
alternative route from the Barka-
kana coalfields to North India to
reduce the ever increasing pres-
sure via Moghalsaral.... etc.”

So we see that line is being cons-
tructed because there 1s more pres-
sure from there and that the Govern-
ment is not giving due importance to
defence 1 had told them that this
40 to 50 miles long railway line would
be most vital for defence purposes.

Then there was a mention about
electrification. About Rs. 75 crores
would be spent over it About 17
crores would be spent immediately.
What is the need of spending such
huge amounts? Why do not you
spend this money on improving your
defence line? The question of electri-
fication can wait for ten years. You
can spend Rs. 75 crores on electrifi-
cation but you cannot spend Rs. 12
crores on a 50 miles rail link.

An hon’ble friend has said that there
is no rail link between India and
Kashmir. You should have paid at-
tention towards that matter also. Kash-
mir is also a border State and there
should be a railway line for that area.
The fact is that there is no coordinat-
ing line for the Eastern front and
that is very dangerous. The present
line runs close to border. It is just
possible that we may have some
trouble with Pakistan and we may
not be able to send our supplies to
the front. Therefore, I suggest that
Government should drop the question
of electrification for the present and
implement my suggestions. You can
undertake electrification schemes later
on.

During the debate on previous bud-
get my friend, the Railway Minister
had said that in the matter of recruit-
ing people in the Railways, persons
belonging to depressed classes, Anglo-
Indians and Muslims were given spe-
cial preference. In this connection, I
would draw his attention to a ques-
tion (No. 745) asked in this House,
on the 3rd December. It was asked
why no action was taken to absorb in
service those employees who had
opted for Pakistan at the time of
partition but later on had changed
their option and returned to India.
The Government had replied as fol-
lows: —

“All those railway employees
who had provisionally opted to
serve Pakistan but later changed
their option for India finally be-
fore 15th February, 1948 were ab-
sorbed. These who had opted for
Pakistan finally but did not pro-
ceed to that country and applied
for employment were also re-em-
ployed on the railways subject
to the availability of vacancies and
their being found suitable. In the
case of those who had opted for
Pakistan finally and had migrated
to that country but later returned
to India and requested for employ-
ment, the Minister of Railways
decided that their cases may also
be sympathetically considered for
re-employment on Railways
subject to their being found suita-
ble.”

I think that this condition is very
dangerous. If the Railway Minister
himself examines this suitability it is
all right, but if it is left to the Police
department to examine the suitable,
it will create a lot of trouble. There
are instances with me where some per-
sons have been thought to be unsuita-
ble only because they had gone for
their Friday prayers or they had gone
to participate in Milad-e-Sharif. Such
incidents are really regrettable. I
would very respectfully tequest the
Hon’ble Minister to kindly look . into
these matters. Although these people
had opted for Pakistan; but ultimately
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they declded that their country was
India and that they had to live there.
They did not accept Pakistari citizen-
ship. It is, therefore, unfair that they
are not absorbed. I wish they all
should be absorbed:

Mr. Deputy Speaker: Hon’ble Mem-
ber should finish now.

Shri Mohammed Tahir: Sir, I get
very little opportunity to speak. I will
finish within two minutes. I will
now take out certain other matters.
As far as amenities are concerned,
previously at Katihar Junction we
could get good ‘Dal Bhat .and meat’ in
eight annas but now the passengers
complain that they have to pay one
rupee and two annas for that food.
I enquired about this increase and they
told me that electricity and other
charges, were being included in their
expenses, which was not the case pre-
viously and therefore they had no
option except to increase the rates.
The poor people have to face a great
difficulty due to the increased rates.

I wish to draw the Minister's atten~
tion to one other matter. I think
there is no area in North Bihar from
where there is direct railway to Pale-
zaghat. Patna is the Capital of Bihar.
Although Jogbani is on the Nepal bor-
der but Jogbani and Palezaghat are
not directly linked. Besides this there
is direct rail link between Patna and
Birpur where work in connection with
the Kosi Dam is going on. All officers
who wish to proceed to Birpur from
Patna and other places have to change
trains at two or three places. I re-
quest the Hon'ble Railway Minister
that a direct rail link should be estab-
lished between Jogbani and Paleza-
ghat, so that passengers from Nepal,
Jogbani, Birpur, Purnea etc., may have
no inconvenience in going to Patna.
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Shri Barrow (Nominated—-Anglo-

Indians): Mr. Deputy-Speaker, the
Railway Minister has used a large
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canvas to“paint his picture of the
working of the Railways and his bud-
get. In the short time before me I
propose to darken some of the
shadows, not only that they may
stand out more clearly, but that the
other features of the picture may be
highlighted.

15.35 hrs,

[Surt PaTTaBHl RAMAN in the Chair)

Mr. friend, Shri Frank Anthony,
speaking yesterday, focussed attention
on a recurring pattern of revised bud-
geting which, according to him, distor-
ted the perspective of this picture. The
recurring pattern ‘s this: the revised
budget estimates show anticipated
higher receipts and low anticipated
expenditure; both figures disproved by
the actuals. 1 will quote figures for
1956-57; the revised estimated receipts,
Rs. 350 crores, actuals, Rs. 347'57
crores; estimated revised expenditure:
Rs. 29903 crores; Actuals: Rs. 233-94
crores. I endorse Mr. Anthoy's plea
for more realistic budgeting.

1 would ask the Railway Minister
also to bring into his budget, as a
regular feature, more of what we call,
Programme or Performance budget-
ing. If I may illustrate: we have here,
in this khaki-booR, provided to us,
something like this—“The work is
estimated to cost Rs. 21-65
which a sum of Rs. 2 lakhs is expected
to be spent by the end of 1957-58, and
Rs. 14 lakhs are provided in 1958-89”.
What I would like the minister to show
is the different phases in which this
programme is going to be completed,
the cost of each phase, and then, year
by year, we will be able 1o keep a
check on whether the programme is
keeping to schedule whether the ori-
ginal estimates for the programme
are realistic and whether there has
been any increase. This, I believe,
will make for more careful planning
and more carefully controlled expen-
diture.

]

Before I proceed to other features
of this budget, I do want to focus the
attention of this House on two facts.
One, is that the Depreciation Reserve

Railway Budget— 27 FEBRUARY 1058

lakhs of

General Discussion 2784
Fund is dwindling—In 1956-57 it was
Rs. 10314 crores. In 1957-58 the
anticipated balance shows Rs. 93°72
crores, and in 1958-59 the anticipated
closing balance is expected to be
Rs. 72:76 crores. Secondly, the Deve-
lopment Fund has almost reached
vanishing point,—by the end of 1958-58
it will be a mere Rs. 68 lakhs.

In a developing economy, it might
be argued, this is to be expected, but
I do feel that when Members are
making demands for opening new
lines and we are considering our deve-
lopment programme generally, these
facts should be borne in mind.

I turn now to the question which
has exercised, quite rightly, the feel-
ings of this House the continuing
series of accidents. I wish to place
certain figures before this House, What
are the figures for 1856-57? There
were 5,054 killed and 32,341 injured.
To this we have to add 187 railway-
men killed—these figures are not in-
cluded in the previous figure—and
6,787 injured. What the picture for
1957-58 will be, anyone can well ima-
gine! But I regret to say that the
information, as given in this “pink
book”, has been camouflaged. This
“pink book” is supposed to be, accord-
ing to the foreword, for the general
reader, and we find that these figures
are given as a ratio, per million pas-
sengers carried. It may be said that
this is the standard way of giving in-
formation, that international forms
are used. But for the general reader,
I feel that the facts should be stated
clearly, so that the layman may know
exactly what the position is. If these
figures are to be kept in a standard
international form let them be kept
by the Railway Board for that pur-
pose, but if this is a book for the
general reader, then I urge that the
figures should not be camouflaged.

Here is a situation, Sir, the conside-
ration of which transcends all other
questions. The Railway Accidents
Enquiry Committee Report has been
with the Railway Board for three
years now; my friend, the Deputy
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{Shri Barrow]

Minister of Railways, was the Chair-
man of that Committee—] would ask
the Railway Minister to place on the
“Table of the House all the recommen-
.dations, otfier than those given in Ap-
pendix B, which were made by the
Committee and which have been im-
plemented, and those recommenda-
tions which the Railway Ministry
found unable to accept, as also the
reasons justifying their rejection.

We hear from, time to time, this
Jamiliar phrase, where accidents are
concerned, “failure of the human ele-
ment”. This is a very variable factor,
but what are we doing to diminish the
effect of this factor? I will only deal
with a few points m this respect.

Firstly, the training which is being
imparted—I would refer here to our
drivers—is ill-conceived, ill-planned,
superficial and valueless. There are
courses of six weeks which, I believe,
under pressure, has be~n extended to
seven weeks, out of wh ¢ 10 to 15
days are lost as holidays. There are
no proper diagrams, no models and no
proper equipment in the Tramning
schools. The illiterates, the semi-lite-
rates and the matriculates hesitate to
say that all of them are literates—are
put into one group; they have to go
through the course together. Then,
because we must turn out drivers, the
question papers set are simple and
evaluation is liberal What is the
result? We get men as drivers who,
after working for 3-4 years as firemen,
are sent for these courses; they are
lacking in experience, they have this
veneer of confused theoretical learn-
ing. How can we expect such men to
have a working knowledge of a com-
plicated mechanism like a modern
locomotive? I think that the Railway
Ministry can do much in this respect,
to see that these courses are more
rational, that they are properly plan-
ned and the students are put into
different categories, so that the rate
of their progress will be more or less
the same.

I believe Sir, that on the Southern
Railways the position is worse. They
have no training school. Further, fire-
men on the Southern Railway need not
be shunters at all; after they have done
2-3 years firing they can become dri-
vers, With these facts before us, I
think that this plea that is taken “fail-
ure of human element” is a plea which
does not hold much water. Here is
something that can easily be tackled;
Our drivers and firemen, are doing
their very best in spite of the difficult
conditions created by the administra-
tion and in this connection I would
refer to the number of “averted colli-
sions” mentioned by Mr. Anthony.

I will now refer to the station work-
ing rules. I think the Enquiry Com-
mittee said that, apart from other ins-
pections, the ATO and the DTS should
every month visit one station, to go
into the working rules and issue a
certificate to the effect that—I am
quoting here—that the work of the
station is safe in every respect. If
it is not safe, he has to initiate im-
mediate action to make it so. I
would like to know Sir how many
times this has been done. My own
belief is that this is “more honoured
in the breach than in the observance.

I will now deal with another im-
portant aspect of this human element,
and that is the elimination of fatigue.
The running staff generally have a
duty period of 12 hours. On the
Southern Railway, I believe, it starté
from the scheduled departure of the
train; on other railways it is from the
actual departure of the train; there
seems to be no uniformity in the
matter,

Apart from uniformity, this ques-
tion of optimum work and minimum
fatigue is now a matter that can be
determined. Its study forms a branch
of Industrial Psychology, and I would
recommend to the Railway Minister to
have a Psychological wing attached
to the Railway Ministry to go into the
questian of optimum work with the
minimum amount of fatigue.
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In this connection, I have one plea
to make: it is for an employment
quota for the sons and wards of em-
ployees. They grow up in an atmos-
phere of railways and railway work-
ing. It will also help with the ques-
tion of indiscipline. Because, if the
father’s work is not done properly,
then “the sins of the father may be
visited upon the children.”

Finally, I want to refer to the ques-
tion of Railway Schools. I turn again
to this pink book, and I find here that
the report says—and I was amazed to
read it—"The railway schools which
number 154 in all functioned satisfac-
torily during the year.” The cover of
this book is pink and the report paints
as rosy a picture of the schools. But I
fear there is some concealment, and I
may be pardoned if, in speaking of
schools, I quote from Shakespeare as
to what he has to say about “conceal-
ment”,

The Bard says:

“She never told her love, but
let concealment, like a worm in
the bud, feed on her damask
cheek.”

1 believe, that this “worm is in the bud
of Railway schools”, and the Railway
Minister knows it. He evinces keen
interest in the education of children
of railwaymen, but he also knows that
the adminstration of the Railway
schools is very unsatisfactory. He
himself, set up a body of four educa-
tional advisers to go round the Rail-
way schools and submit reports. I
would ask the Railway Minister to
place the recommendations of these
Railway advisers on the Table of the
House, so that we may find out what
their opinion is: whether they also
believe that these schools are running
satisfactorily.

I do not believe that any system of
education, whether it is run by the
Railways or anybody else, can be
satisfactory if the service conditions of
the teachars are not satisfactory.
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Here I would make a plea to the Rail-
way Minister to raise the retiring age
of teachers because of the grave
shortage of good teachers. He must
also create a separate department for
these schools. He has taken over two
new schools 1n the Assam Division,
and two schools are to be converted
into multi-purpose schools, All this
cannot but fail because people who do
not understand education have to ad-
minister these schools. There can
never be any success unless people in
charge of the administration of these
schools are educationists. I wish to
end on this note: all the money that
we spend on the schools will have no
value unless we can provide the teach-
ers with proper working conditions.

18 hrs.
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The proportion of the unserviceable
to the total stock of locomotives
affords an important measure of the
eficiency of maintenance and repeirs.
The performance of the Railways in
the maintenance of moative power
recorded further improvement on the
Broad gauge as evidenced by the
decline in the percentage of unservice-
able locomotives.
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“The performance of passenger car-
rying trains on the Sonepur Palazea-
ghat section of the N.E. Railway has
not been satisfactory mainly due to
extra time taken for attaching and
detaching a number of through coach-
es..” “As regards 350 UP, this train
is scheduled to arrive at Sonepur at
6°50 hours and depart at 8:55 hours.”
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FTY TG F qaAT 47 4R w4 foor wy
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w1 fo6 & o s f g a Wd |
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o fi o A W3 7 A €1 § snar
oo A A T FT awa § wfE
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TF ETF JTEET § W STHT TF qE67
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§ ) WA faere o el et
AT wgx gat o frear, .

gfex 1o o fawrdt : A dur
T AT WIfgY 97 | § qg A AT
T A et § ) & wwn § Frogw
o g e IEET FaTa A gH faee
1fge 1 s W forwraa 7w A AR
W9 77 ¥ § {5 T A w1 g
T FT § @ T B I9 FY P q9T
et =nfgm

sft sgerarar wt : foe 0E

qfga 310 Ao for : a7 dw
2 w9g I W N R oF wwer
R 9T R 9T 9 far g WK
A gravy § 49 sow faar dfeT
IEET FAE AL 9T W aF AGT W
21 A W T ) o & T
A AR A faar fe e wge
7€ 91 afew gaR 7 97 AfeT AN QA
AT FT T W LA W IF A

Mr. Chairman: The hon. Member has
taken more than his time. I gave him
two more minutes. He should finish
now. Dr. Sushila Nayar.

Dr. Sushila Nayar (Jhansi): First of
all, I wish to congratulate the hon.
Railway Minister on the labour policy
that he has followed.

Some of the hon. Members from the
Opposition were attacking the Gov-
ernment for the policy of encouraging
the formation of one union of railway
workers. They would like him to re-
cognise different unions. Perhaps
Shri Frank Anthony is connected
with one of the railway unions. I do
not see any reason whatsoever for
any one to wish to multiply the unions
of railwaymen, or for that matter, of
any other group of workers.

I have heard from the railwaymen
themselves that they would rather-
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have one strong union, because if there
is one union, they can do their work
much better than if there are many
unions.

Thé job of a union 1s to protect the
zights of the railwaymen, of course,
but it goes further than that. They
are also expected to see to 1t that the
milwaymen perform their duty pro-
perly, and in this fashion they have to
protect the country’'s interests also. As
such, if there is one union, the union
leaders, the union office-bearers can
be strict with those who might neglect
their duty If there is more than one
union, anybody that they are strict
with can leave it and join another
anion, and thus they will not be in a
position to assert themselves and do
the duty which they would like to do
and should do.

It may suit my Communist friends
t0 have more thanone union because
their object, after all, is to encourage
class conflict. But here in our system,
the system of democracy, the rights of
the workers, I think, are more than
-what the communists would like them
to have. Here, the workers are equal
partners in the reconstruction of the
nation, and as such it is their privilege
to contribute to it and represent and
serve not only the workers but all
sections of the people. Because of
their very large numbers, the railway-
men are in a position to make a big
«contribution for the good of the coun-
1iry and as such, it is very desirable
that there should be one union,
one federation of unions, which should
be given as much help and encourage-
ment as possible to perform its duty
‘better. Therefore, I congratulate the
hon. Minister on following this policy,
and I hope he will stick to it in spite
of what some of the friends from the
Opposition side might have to say.

16.08 hrs.
[MR. Drpury-SPEaxER in the Chair]

Then there is the question of effi-
<iency. I remember the days when
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effictency had fallen very, very badly
after the partition of the country. No
doubt, there has been improvement.
We are ullvery glad about it and the
Railway Ministry does deserve appre-
ciation of their effrrts in this direc-
tion. At the same time, it would be
wrong to have a sense of self-compla-
cency. There are many directions in
which efficiency has still to be increas-
ed.

The most important thing, which is
exercising the mind of everybody to-
day, is this matter of accidents. While
we are discussing the Railway Budget,
we have had two more serious acci-
dents. The explosion of ammunition
two days ago was in a railway wagon,
and everybody is sorry about the aeci-
dent that took place yesterday.

The question is: why do these acci-
dents take place in spite of the fact
that the Minister has called a confer-
ence of zonal managers and various
other meetings are being held to pre-
vent them. What is the reason of the
failure of their efforts. We must get
at the bottom of it Why are we
having these accidents again and
again?

The enquiry committee on railway
accidents has made certain recom-
mendations. Some of those recom-
mendations have been accepted by the
hon. Railway Minister—I believe about
50 per cent of them have been accep-
ted. The others he was not able to
accept because of financial implica-
tions. I would like the Minister to
have each and every one of the acci-
dents that take place carefully analy-
sed. It is not because of the non-gc-
ceptances of recommendations with
financial implications that these accl-
dents are taking place. To a
very large extent, they are
taking place because of the non-eb-
servance of some very simple safety
rules. We see here on the roads of
Delhi so many drivers bremking the
traffic rules; they may not have accl-
dents on ten occasions but on the
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eleventh occasion they may run into
an accident. Similarly, on the rail-
ways, either it is the non-obser-
vance of speed limits or the rules and
regulations with regard to signals and
timings and other such things ave
being broken. Everybody admits it
‘Why does that happen? I wish to ask
the Minister of Railways and the
high authorities like the Railway
Board what they have done in this
regard. It is not by having more and
more supervision or having more and
more staff recruited that they can
stop this kind of thing. It is a matter
of education of the staff and educa-
tion in such a manner that there is
more team-spirit and more team-
work. Today, the officers live and
work in a water-tight compartment;
the technical men are in a water-tight
compartment; the clerical or the
lower staff are in a water-tight com-
partment. If they could all have a
team spirit from top to bottom, so
that every man from the highest to
the lowest level understands what
the proper performance of his
little bit means, and what the total
collective picture is, it would enable
him to do his duty better.

I had an occasion to visit the Ten-
nessee Valley Project some time back.
I learnt from them how they were
running into difficulties, of course, of
a different type, but all the same,
difficulties which were due to the fact
that the staff did not realise the im-
portance of some of the little things
that they were supposed to do and
which of them did not do. So, they
decided to spend time on staff meet-
ings from one end to the other. I
wish that some such procedure was
introduced in the Railway Adminis-
tration, so that there should be fre-
quent meetings and frequent ex-
changes from one end to the other,
so that the smallest man would re-
alise what the total picture is, how
their work is inter-connected, and
how a little dereliction or non-
observance of some rule on the part
of someone could affect the whole
process and lead to disastrous results.

There are some very nice fllms that
the Railway Ministry has produced
relating to the care of railway pro-
perty. They show how some pas-
senger removes the electric bulb and
the other passengers are put to difi-
culties, how some passenger removes
the water-tap and the other passen-
gers are put to difficulties, and so on.
I wish that these fllms were conti-
nuously shown in the railway waiting
rooms and in other places where there
are large collections of people, as, for
instance, in the town halls. There are
some railway stations where there is
no electricity, and there may be some
difficulty in showing the films but
there are many others where electri-
city is available, and there such a
thing can be arranged. Any expendi-
ture which is incurred in this con-
nection would be well worth.

I now come to the maintenance of
the railway services and amenities. I
can understand the Minister's diffi-
culty in increasing the number of
new lines. But what about the main-
tenance of what we have, whether it
be the maintenance of tracks, or of
carriages or of the fittings in the car-
riages? I have travelled on several
trains again and again, and I am
tired of writing letters to the Railway
Administration. I used to write a
letter and point out what defects I
saw in the train by which I had
travelled. Sometimes, it is the water-
tap that is defective, sometimes it is
the electric bulb, and sometimes it is
the catch inside to lock the door and
so on. The last time I travelled
from my constituency Jhansi to Delhi,
I had a frightful experience. It was
the night of 25th of January. As the
train left Gwalior, somebody knock-
ed at the door of my compartment
and wanted me to open the door. I
was travelling aulone in that compart-
ment, and I had heard that dacoities
take place round about that region.
So, I did not open the door, I pulled
the chain, because I felt that I must
have the persons hanging outside my
compartment removed from there, I
was ufraid they might be able to open
the door from outside by some device
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having read about Shni Gedgil's ex-
petietice in thé past whéire the com-
pariment was opened from outside, I
hing on to the chain with all my
might, but the trit just did not stop.

Skl Raghunsth $agir: What othei's
have sald is quite the reverse.

Dr. Sushfla Nayar: Obviously, the
chain must have been defective. So,
1 spent the night sitting up, I could
not slteep afterwards. What would
have happened if somebody had re-
ally managed to open the door? By
the time I got to Mathura, I found
that it was a hurmless crowd con-
sisting of people who were coming to
Delhi to see the Republic Day cele-
brations; and I could relax. But the
fact remains that if I had really
needed to stop the tramn, I could not
have done it. These are serious mat-
ters. Something should be done to
maintain all the facilities in good
condition, and they should be looked
carefully after.

A few weeks ago, I travelled to
Allahabad with the ashes of Shri
Devdas Gandhi, and we all travelled
in third class. The pipes of the wash-
basins were arranged in such a way
that the dirty water with the spitting
and other dirty things spread in the
whole of the bath-room. If any of the
officers had ever travelled in those
trains, they would have seen to it that
six inches more of the drain pipe
took that dirty water right down
outside and did not soil the whole
of the bath room floor. These are
some of the little things that need
looking into and would make a big
difference to the passengers.

:rhe comforts of the third class pas-
sengers are something that must be
garetully aitended to. I know that
many improvements have been made
Put they are not enough. Look at the
gminzs that come ﬁ?h third cluss

aTes, a8 compared with those from
‘:ﬂtl c‘ma e to ll&ﬁthh
) wo! am
; “Solisbed. the

very gladl that we have

csn
sleep. That would be more in keep-
ing with our talk of
tern of society.

Talking of air-conditioned class, X
wish to point out that the Deluxe
trains that have been started—I do not
know on whose advice they were
started—the seating facilities are not
at all comfortable. It is all right to
sit on seats like those in an aeroplane
where the journey is only for three or
four hours, But to expect people to
git up in those seats for twenty-four
hours on the long-distance trains is
too much. I know, very often people
do not have even room for sitting in
third class compartments, and so, one
might say that at any rate they can
sit comfortably But in actual prac-
tice 1n ordinary third class from time
to time, there is a little more space,
and people make a little space for one
another so that they can lie down for
an hour or two by turns. But in
these Deluxe trains, evenif the train
is empty nobody can lie down and
relax. I wish instead of the Deluxe
trains we had more comfortable third
class travel trains like the Junta
trains which are very good, and of
which more are desirable,

We have been hearing a good deal
about the need for cutting down ex-
penditure, and also how the expen-
diture on the railways has on the
other hund been increasing. The con-
tinuous increase of staff is something
that needs very careful looking-intd.
The staff seem to just go on multiply-

ing iteelt in every department. If
& carefyl analysis of the
work dope by every body,
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he can examine whether there can
Dbe a little different allocation of
duties, a different distribution of
work so that there is better utilisa-
Hon of every one’s time and a better
efficiency can be maintained

I would suggest that one hour be
&ept aside in every place for the
education of the staff by the senior
‘people who are more educated. It is
not necessary to have special teachers.
“The senior people can do it. I wish
‘the education of the staff would en-
.gage more attention of everybody.

Similarly, there is the question of
«certain facilities provided for the staff
for instance, education, to which an
hon. Member has referred already
and facilities for medical care.

I would like to say something about
‘the latter. There are railway hospitals
in many places. In the bigger places,
there are railway hospitals that are
«quite good and there are also generml
hospitals that are quite good.
But the conditions in some of
the small railway dispensaries are
just miserable. Instead of having
separate railway dispensaries, apart
from general dispensaries, if the rail-
ways would contribute so much per
capita to the general dispensaries, the
standard would improve and better
'service could be given to the railway-
men as well as other people. So I
would suggest that something should
‘be done in order to co-ordinate the
medical services so as to have better
efficiency and better service.

With regard to corruption, the Re-
port of the Kripalani Inquiry Com-
mittee is there. I do not know how
much action has been taken on that.
T do not have the time to go into it.
But I do wish to may this, that some-
how our'Government is in the habit
of appointing one inquiry committee
after another. Their reports are sub-
wmitted after considerable amount of
work and those reports are just put
.on the shelf or are very superficially
examined. The recommendations are
mot fully implemented to really justify
the labours of those working on the
foquiry commitises. snd the expense
dncurmd on that account.

I now want to make two small
points. One relates to the promise of
d ring railway round Delhi. This pro-
mise is of very long standing. 1 wus
Minister of Transport in Delhi three
years ago. At that time, I went round
with some railway officials and there
was a certain amount of exploration
done. I wish something is done to
implement that scheme because trans-
port conditions of the capital are
really very bad and this causes a lot
of hardship.

The second relates to my constitu-
ency Jhansi. There is a railway colony
there which is all inhabited by rail-
waymen. There is neither electricity
nor water supply in that colony. At
the moment, there is a proposal of a
joint scheme for the military, civil
and railway authorities to make a
contribution and bring water from the
nearby river Betwa for the people of
the colony Babina military station
and everybody else. I hope the Ruil-
way Ministry will expedite action on
that scheme as well as for the electri-
fication of the colony.

Shrli Bimal Ghose: As will have
become evident, from speeches made
by hon. Members, what is uppermost
in the public mind today is this matter
of recurring railway accidents. I do
not intend to dilate on this issue
except to say that what Shri Barrow
said this afternoon will only increase
public apprehension, because he said
that railway drivers and firemen are
not properly trained. What one should
take serious note of is the fact that
the public is beginning to wonder as
to whether now-a-days it is safe to
travel in the railways. It is a very
serious matter. The explanation the

partly responsible for these accidents,
is most unsatistying because the ques-
tion arises as to why there should be
s0 much more fajlure
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the Railway Minister should arrange
for an early discussion of this whole
question in this House so that public
upprehension might be allayed.

A problem which is equally, if not
more, serious is that of the capacity
of the railways to move goods that
would originate during the Second
Plan. It is now common ground bet-
ween ourselves, the Railway Minister
and, I believe, also the Planning Com-
mission, that the railways will not be
able to move all the traffic that will
originate during the Second Plan
period. A provision was made for
carrying an additional tonnage of 47
million. Now that would surely be
found to be very inadequate because
the railways have already provided
for by the end of the third year to
move 31 million additional tons, leav-
ing only 16 million tons for the next
two years. That will not meet the
needs of the dynamics of the Indian
economy today. I am told the Rail-
way Minister has gone to the Planning
Commission for more funds. The
former Ruilway Minister stated that
if there was need for more funds, the
Planning Commission would favour-
ably consider that proposition, and he
implied that the Commission would
give the money. I would like to know
whether the Railway Minister has got
any assurance from the Planning
Commission that they will sanction
more than Rs. 1,125 crores.

The second point is this: the Rail-
wey Minister said last year that even
to attain the physical target that was
included in the Second Plan, he would
require Rs. 100 crores more. Is this
amount of Rs. 100 crores to come from
the 124 per cent. additional surcharge
that has been introduced—6% per cent.
at first and another 6% per cent. im-
posed last year? Even if the addi-
tional fund is coming, have the Plan-
ning Commission agreed that that will
be made available for the purpose of
the railways’ plan? Even if there-
after, the recommendations of the
Mudaliar Committee are accepted in
regard to increase in railway fares and

5.
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freight, will the additional funds that
will come to the railways be givem
for purposes of any expansion plam
that the railways may want to put
through? What iz the opinion of the-
Planning Commission in that regard?

Secondly, we have to consider whe-
ther even if more funds are made
available, these will be of any use so-
far as the Second Plan is concerned,
because the Railway Minister himself
stated in the other House that deve-
lopment schemes in connection withy
increasing the line capacity or improv-
ing marshalling yards have not as yet
been completed and the effect will be
felt only later on. So that even if
we start any new schemes now, the
effect will, in all likelihood, be felt
only in the third Plan.

Then there is also the question as
to whether even if the monies are
available, raillways have the where-
withal in regard to materials and
organisation to implement the schemes
that they might want to take up? I
believe that this question was also
raised by the World Bank Mission
when it came here and that 1t expres-
sed its doubt as to whether even if"
all the monies were available and the
materials were available, the railways
will have the organisation to imple-
ment all the schemes. I should like
to know what the Railway Minister
has to say on that.

It it should become evident that we
cannot implement new schemes, then
the only way m which there can be
any possibility of carrying more traffic
is by 1mproving operational efficiency.
Now, here I must congratulate the
Railway Minister and the Indian rail-
ways on the fact that they are carry-
ing more goods. But that also is
partly due, as the Mudaliar Committee
has pointed out, to the acute shortage
in wagon space, which is probably
responsible for better wagon loadings
as had happened during wartime.
Certain indices have certainly become
better, but certain others have dete-
riorated. The Railway Minister has
been trying to explain away this

L
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deterioration this year as he did last
Jyear. But I am afraid he has not
been able to satisfy any hon. Member,
Jarticularly in regard to engine mile-
age which, as he said, was due to the
reduction in goods train speed.

Now, density of traffic has increas-
wed. That is ugreed. But as an hon.
Member pointed out in the other
&ouse, there are railways where both
density and speed have increased.
Then the Railway Minister said that
.Jhe had taken the average. But in
regard to certain other indices, he did
not take the average. He was refer-
ring to particular railways. I believe
il was to some index in the metre
Bauge trains that he was referring;
that was do.c only in relation to the
North-Eastern Rallway and Central
Raillway But he did not take the
average there. So, it does not
Teally satisfy Members if different
writeria are used to explain away
different  deficiencies. The pont
is that 1in July 1956, before the
National Railway Users’ Consullative
Council, the Railway Board gave cer-
-tain targets of improvements in effici-
ency. And, with regard to engine
‘mileage, they said that they expected
that the target could be increased
from 94 to 100 in broad gauge and
from 85 to 90 in the metre gauge in
'regard to goods trains. I ask, if in
July 1956, when the traffic density
was already there, the Railway Board
‘felt that the performance could be
improved in this fashion, then, why
has it not improved. What has stood
in the way? If they felt that the per-
formance could not be increased, why
did they give these figures in July
19567

It will not be sufficlent to compare
our performances with the perform-
ances of foreign railways and say that
our performances compare very
favourably and be satisfied with that.
I believe when the World Bank Team
came here, they said that there was a
Jot of scope for introlucing improve-
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ments in the operational efficiency of
the Rallways. They said: :

“We urge every effort be made
to improve the operating eficiency
of the Railways for which there is
apparently still  considerable
scope.”

And the Team went on to add:

“We believe sufficient results
could be achieved in the Railways
during the Second Five Year Plan
by the adoption of more efficient
and up-to-date methods of ope-
ration.”

I that is so, why is it that certain
indices are deteriorating? If they did
not, then, certainly, we would have
been able to carry more goods.

I believe that when the Second Five
Year Plan was framed, the Railways
had estimated that there would be a
10 per cent. improvement in efficiency.
1 should like to know what has been
the percentage of improvement of effi-
ciency up till now and what they
expect to be the improvement that
they would be able to achieve by the
end of the Second Five Year Plan.

16-33 hrs.
[MR. SPEAKER in the Chair]

There is only one other matter which
I should like to refer and that is with
regard to fuel consumption. The cost
of fuel that is consumed in the Rail-
ways is increasing; and fuel consum-
ption accounts for about 20 per cent.
of the total railway expenditure. This
is, therefore, a very important matter.
There have been many committees.
There was the Driver Committee and
there were recommendations by expert
committees. I believe the Technical
Team of American Experts, Mesars
Sanderson and Party also had some-
thing to say about motive power or
efficiency being improved. 1 want to
know why the hon. Minister feels that
there should be another committee to
go i~to this questibn. He said in the
Budget speech that as the need for
conservation of high-grade coal is of
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great importance in the national
interests, and therefore he has set up
a small committee including repre-
sentatives of different departments to
go into this question.

This matter has been so thoroughly
studied both by the Driver Committee
and thereafter by the Estimates Com-
mittee and by the Efficiency Bureau
that 1 do not think that any new facts
will emerge. The facts are there now.
It is a question of taking decision.

Incidentally, it is unfortunate that
although the Efficiency Bureau has
studied this question, reports of the
Efficiency Bureau are not given to us.
They are not even placed in the
Library. I do not know why they
should be treated as secret, because
they have a bearing on railway opera-
tional efficiency. Certainly, Members
would profit by studying these reports.
I should make a request to the hon.
Minister that reports published or pre-
pared by the Efficiency Bureau should
be made available to Members or at
least copies should be placed in the
Library.

I find also that in the Annual Report
it is stated that the future railway
requirements of high grade coking and
non-coking coal were brought to the
notice of the Requirements and Utili-
sation Committee. I do not under-
stand this because, as the hon. Minis-
ter himself knows, the Railways will
gradually have to reduce their depend-
ence on high-grade coking coal. That
will be required for the steel plants.
X it materialises that the two steel
plants at Bhilai and Rourkela go into
production this year—which probably
will not happen—tHfen, the Railways
cannot have this high-grade coking
coal. So, how are the Railways going
to tackle that? Even if the steel
plants are not set up, I believe the
coke-oven plants will be ready and
this high-grade coal will have to be
supplied to them,

0

There are two questions that I would
like to ask the Railway Minister in
this connection. The first is that it
this high-grade coking coal is not
available, then, probably, the Railways
will have no other alfernative but to-
go in for washing coals—low-grade
coal. Have they made any arrange-
ment for washing low-grade coals?
Even if they come to a decision, they
will take one or two years before
washeries can be set up and washed
coals made available for the Railways.
Unless such an arrangement is made,.
the Railways will have no other alter-
native but to spend much more on fuel
and also to have low operating effici-
ency, because ordinary coal will not
give that much of power to the loco-
motives,

The second question is bound up-
with the other and it points to the
necessity of having more dieselisation,
at least for shunting work, and for
more electrification. What are the
Railways thinking about these
matters? If they feel that there
should be more dieselisation and elec-
trification, are they arranging for the
construction of diesel and electric
locomotives m this country? It will
always be said that we have not got
enough foreign exchange and if we
have all the time to depend on imports
from abroad, we cannot take to dieseli-
sation and electrification Therefore,
it becomes necessary to arrange for
the manufacture of these types of loco-
motives for the Railways, in India as
early as possible,

I hope the hon. Railway Minister
will give thought to some of these pro-
blems that we Members have raised
here. Unfortunately, one has some-
times a feeling, an unhappy feeling,
that the hon. Minister is too much
impressed with what he regards as
the signal achievements of the Rail-
ways. It is to be hoped that he will
have a fuller -appreciation of the
heavy responsibility that devolves
upon him for providing an adequate
and safe transport service, adequate
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for the purposes of the Plan and
safe those who have to patronise it.

Mr. Speaker: Shri Mool Chand Jain.
Shri Raghunath Singh rose—

Mr. Speaker: I will call Shri Raghu-
nath 8ingh next The Deputy-Speaker
wanted to cail him; but he was absent.

st qo wo dw (dqw) : wwT
|Tew, X o & g0 9 F O O wgww
F q & wgw & W &, forw H gy
aTREAT 7 @qf aFhET Yoo T
v § 1 ag OF G wewe 8, fg A
WA gk 3w WY eafaw 2w 3
ozg ¥ FE A 99w ¥ A
T q o AT ], TTT & qwT &
Yo AT § WK W1 a¥ ¥ WW §—
AN, o fio TG, T & ¥
R fedt & g AT & 1 O¥ wEEA B
qafers g fre & A feoaoft an
0 qfewa &, i o gw 7 g @
& fir fog™ a1 9 39 wgwe 7 W auw
F @ war o fewra faar @, @@
adre % wifaw @ ar - &
ifew | &% AEW g 7 W 9
A & g7 a7 § WK ¥R A @A
Tt T qFRATHAT TS IT AvEUT
¥ &g @ 5wl aar A ads
s AR A am @ g ar o«
a1 ¢ faar mar § ar S e
o Eat T g W&

arfax ®19 @Y FAE § ™ awe
e 7 g@d & fag ) ol wiga,
§ 9 Ear-g-feme & @ e W
JTEAT ATEAT § | @S FAIET AT T8
fF g AT @ MR W ¥ W
|1 & ZrfEer &Y W €, @1 97 TF Yoo
FOT T &7 AT G FET MR
wi & e’ o N N e
I E QU HET
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Shrl Assar (Ratnagiri): Sur, on a
point of order, there is no quorum at

all,

Mr. Speaker: Treat this also as lunch
hour or tea hour.

Sardar A. 8. Saigal (Jenjgir): All
have gone for tea.

Mr. Speaker: Let the Bell be rung—
Now there 1s quorum.

The hon. Member may now proceed.

WAoo . FIZHT T @
qr fF g1z Y qvas & fog fs omar
ag FTfad ardw ¢ ar @ w5\ e
@ wwifear & 1 g vV wg dfe
U W ¥ FwR g F qonqd o
o W aFNT WA & fawr omar &,
I ATH w AT YU F@T & AT A_
o @ & fe o w0 ot oy WE
QT g FA@TE |

ugT a% X $fEw & aes §
Y fafams @@ & =gT T vy
fafora 27 a% ¥ A w1 o fear
war 21 T T ¥ dou ifew &Y
a1 ag o FTH SETEEEE
er 9% &% feud 1 aegE ¢
= w1 e, wifw, riag, Semies
Ttk & FTRT ATAT § WrAEEAT q¥at
¥ oxEl OO0 FT U gW qEe &
AT Q@ ¥ | WS FH 3X TR I
mamT & 2w ¥ W & a W
a1 T e W e O ¢
f§ vo—~to FEE! WW ¥AA W &
FRCH AT A ¥ wmT §
Jedr @ AR’ qmE W 3T ol

i A el e faw e A
g ¥9z F g SEAt g g B
wrar S WIRE g9 W9 §nE @
¢ dfafes i W Aawd W,
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A T G Afd W Ie fod
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i w S @ o el g,
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o A off fedd urk & v Al ¢
e & wer weer oy v § e
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Sl & FHETQ § ST Ty afe
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& g frar @ fr awm e oy
Tq9 W) g S F  wrafay
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o) & qam wfafadw A fah o
Toa AT F1 faet & &, I A
ey

T A9 ¥ qq7 9w9ar & fF &Y 9%
TET & fqg s gy fear
2 WX § I=iR *xar g 5 A gewe
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g & g

FHVATY g & IT Qe
¥ 9T ATAATLIT FT AT qAH ¢
mfewa gy &9 ¥ a1 a e fey
] 7g %7 74T a1 fi§ It A AnAeTe
faar g WX OF qg QI &9 A0
AT T 4T FW WA H Lo-1R
T WE § I 5o FAF TR
e AT fear F 1 ow gty
¢ & war T § i ST FamETRw A
fegramer g ? we Awaney W oy
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aq R (e gt ded A
Ty fore A we ATl W T
Ay e Y T g W I AR
£ Twdiz @E W T S § &
TRt ¢ ?

™ ¥ g # & g % e
[AR KT oTeF § Yoo W T W
ot A g gt & o A
Foqrsr Mo ¢ 1 & AT g e R
I ¥ AGATIA FIR T AR A} SrANY
a1 @ Fw g fr S Ty e N
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A #W AL TN AT FAW I
FLEAIE | 3 T 7 3 a9 8,
59 1§ A ) A 37 AT
g2 g ¢ {7 w7 waf) § arfan &
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Tadr vEac @ o) § qfes W owrd
ofufdls 7 @ g Wi g w
#¢ T a@i WET N e A
Jq Y GHATAT FT ATHAT FAT AT 2 |
I 7 3fm w wifa gadr freat
T W oaw g f5 wr fermr A
¥ I FT ATAATEAST qT ST vET &
24 16 3 F1E THATEH A TR E |
# qaTa & AT F IIHAT | qOT G AT
gm*l%ﬂmiiﬁqﬁﬂm
g a1 fiF afew & ) a7 & Zree siew
M RIRMWaA T G R o
T T AT ATRATER HNET A F1
¥ fear S o T ard wgfeae
A Fr w8 @ 1 5E a| I
wFfAE R AT AT | gwa W)
fogrs & a8 a0 ¢ f5 97 Fvoe
1 TR T AT g | 9 A
QIETE & TR A9 ¥, gfeww F TR-
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el N * ag s TTET g
fis wET feadeT qqr dvad ofarer &
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fod @ o fed T3 § W @
wmfafes ¢&7 A dred ¥ o
SaqeE {7 A v g aw A
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aTeTE & T 91 g Premw @
& Wy a1 o0 & oI A Pl &
e 7 fed sy § 1 v Sy FTAm
aoE aqat 1 ¥ g wdEe W
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[5f 7o we da]

o faow & faely Wi 59 & T
waaQr 7 forelty | q€ wena whifar e
¥ Tt o€ off o & aF RTA &
g ARy TR T § § faw w¢
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% forgr T @Y sl oogt w®r wraEr
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T O W & 9 AR BT & ATq
s § W %8 & R e quid
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¢ felt e #1 snfedn a8 gar
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g amar snat @ 7 anwar §
srwferaa Tff 71 &, & A o
grr & | T§ &1 Feer 9 g & fe
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& T fear wwy agd NI E
T @ T S F AFEARTAEE B
WEEH & T TAL | ATE T
wzg W faward § 9T weE Yy
AIET FT cross ¥, o crossing F
@AW WMIE W oAt § wd
Fwi=AgT @ ¢ AR "ga s
fewd F1 YTHAT T 9TGT § | TET
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G A T AT 4 W WT AT AR G
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¥t 3 fier o Aoy T W oo ek
fe xaw v fowsew oty o o o
wifeds g 1w & fad o
wmifeafer oudr I a1 vy i
W, *fiAT waw g wifed )
#feT & wy vaw w7 v § fF
oa o o afy,wrdh fowma @ oo
W g3 fear o wi@ | dwad
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woe & fow s & 1 agar uw sfez
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-
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U FT AR QP T ot o
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Accident at the
firing range at
Ambalke

W ¥ 1 F g g § e Y
TR & & 919 77 §, g A0
AR @ TR W w9 & 4 e
% w7 f5 g3 & rww gom o
wgl @ TqwEw & aved g@ o &
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I I # 919 wfes & wfew sgfowa
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.IIT S T | A AT @I
STt ot M 1 I A w7 R FTR-
FTA & A T A gomy g R |
A qEE ST F@ NG ], WO i
AT TG g T AT AR IA A
Far, w9 F T sy gen, fv ag
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ot v fog - wd & fefree
&4 N oIrw T L
Mr. Speaker: The hon. Member may

continue his speech tomorrow.

STATEMENT RE: ACCIDENT AT
THE FIRING RANGE AT AMBALA

The Deputy Minister of Defence
(Sardar Majithis): Government deep-
ly regret to have to inform the House:
that an Officer, a Junior Commission-
ed Officer and an Other Rank were





